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e AR fRER Fe o w9y
(AT TTer gRET S} A i)

FrfergET
% faeett, 7 wead, 2018

€. 12/01/2010/99TH-Th. Q. TH. T3S —T 1T @I AT ST Waa TIIEF0 (T UH.09.0.07%),
LT % TATTAIGT |, G gLeAT ST 7TF ATaaw7, 2006 (2006 FT 34) #H¥ &M<1 9 Fil IT-94TT 3 F @ () FET
Taed QTR T WART w2 g0, 39 g+t sxfrat £ Srasrdy F forw o< srfafeae g 92 &t 3w-amer (2) & erear %
FTATE TR ForaT s € o sa9 warfaa g & gamamt g &iw 7g g1 & st g % Saq yew Bt w
39 Tt &, e 39 T & wtaan, Sad 78 afeemar yarfoa & St § S9ar i Suasy F:30 & AT g d e
3T &t srater £ gafA & Te=Tq A= T ST,

AT AT AT, AT FIS BT, FT T FIART ATARTLT, TTCHT @1 AT 3T ATAH TTILHL0T, U0, 9ad,
FIedT UE, 7% faoeil-110002 FT 4T estt@fssai.gov.in & S-Hel T 9¢ A9 ST T ¢ |

Fq wTeT ARt ¥ gay § B st & e et a1 gEma w Aty sty % seww i |
yrfersTer grer o= o s,

wreg faffaw
FETT 1
JETaA T

1. e T wE AR —(F) =7 FAfATt i AT v YA Ud e Gt (o ue i) A, 2018 %
ATH F ST ST

(@) 7 farfae Terehr TSy § yeRTferd g o fater & seea g

735 G1/2018 )]
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(1) =g fatw == ARt fr et § Afde ast o« g
2. gfaTaTd- =7 (Rt ® 9 a6 5 geran "e it sraeaar ALt 2y, -
F- “Affaaw” 1 o g T A |rer qear ud 9 atataay, 2006

(2006 FT 34)|

T- “Feg AT HT A TTEA UF TATE FEAT0 HATAT, AT T H 85
T- A F A STAgHT § q00q SoaqH A HEHT F g
F- THTRAT U SAeERi AT |rer ITfeeReor  dagd et o ug F Haw § 99 -

i. O "9E F T 14 Ud I=9a<(144200-218200) F UET F HEY § AT, WILATT G GLAT U T
TTFEre0T, TTeq G&A FTHTL SATAHRTL T Gl

i. ot Ty T 14 (144200-218200) & FH F TGT & Fae § qeF FTAH AR, AT @rer e ud
ATAF T

ii. T TE = F URl F GEy H wrATeAS (M9 (TF §, T TaeT qAT ATAHT); Y

iv. AT @ AT Ud HIHE TS % ATy soar asfia fraiardt staar Sanerarst § 99g v H o
FTer UE THFHA G THAFHd T2 F dae § TRATAT TAET G317 FATAT TIa1 Fmerara § foq samEr
FTTT o TAT A9

(3) “STeqer” | T § ATLAT @I FLEAT UF AT TTTAFI F T,

(F) =T FEFET ATTFEY & o1 § WA @ AT U HIAF TTIAFHIT 5 T FIART AT,

(@) "IEiEaT T o 39 =3k | g 5 T =9 ARt F st aftta st & Gt 75 w fee s & Rro e g;
(ST) "oy FEAT T 7 3 FHAT F g Sraeht qararew Hetfia auamate  fore sey 9 snathia g;

@) "afafed of g == e & qga seEt ar ffire gt § [Afde 9 s ==e afafw, farfa g
qfafa, st = e afafa a7 srhew 9 afka a ¢,

@) et Tt & e wrtemwor grT afega At F wrEaTEl F oqE seusttas aqay diga sfafAgie
AT FILT AT A % ST T FI Al T8 el [Fgf<h % sramar g @ 2

@) wfafaRe & oo 37 Agie afemar & g B9 F agq Fex e & garadt ar fFamn a1 asa/meg ontea st av
ITFAT & ATRTAT I WA @I AT U HIAF TTAH0T § T2(3H) 2 e fam smar &

(3) “@T ITAFT | 7o @rr qeaT Ud 91 sa=ad, 2006 FT &7 4 FT ITIRT 1 F qgq w10 [{awm g
QT AT UF HIAF ITIAFL0T § g i< "qfereq § wrfaawr g

(3) “afdteard ot g & et oft 77 o s =tr s o Seorfaa et srafe & foro afiedtar o= grm

(®) “wrerar e faeate=mes ar dfers ar” & o g % awa § FE0 a1 osF Feravee F R off 9 F aga
erog e e #rE off FRrafemme a7 a1 i / 37 frafEemes Sqe™ T g 9T 9T A7 29 & 3297 F (U
F5 ST ToF AERTL FIT VIS HS Jeam 9 &,

(o) "oT ST o ey T o g Rt oft 7w ", S ferateamert, AredT YT S e e, arastie
&7 o SUAHHI F ATARTIAT T FTTerReor § wah fatorg smater  forw fAgfe

(@) == A=t ® s S orsat i srfSreafeat &1 wanT gan @ aeeq oy agt B war 8, I o Fher awa
LT G S e / At % e arer qear o7 a9 ataf=a, 2006 (FHer: 200677 34) F STTETE qTHT
o arfarfeere, 1897 (18977 10) i fRrfaer whm wfzar, 1908 (1908 7 5)# ffEd arf & grml
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A2
et T i

3. Y9 Mo — o T saf=n ot i @ srfaor o == At & 0@ Fataa s o & S8 g, 33 asdft
#it fgfe == fAfF=et % qga At STt vd 39 gRT A TS qAT A TRt U S 4T ot & o1 b forw wreEr

ST

4. 93T T FfTRTor—arer STierweer § qat &1 afienor fAe sreme 9 fam srar & -

FH | aftEr gl T AR
1 | Fa9 &< 10 37 39 ¥ 39 IS T T
2 | AT 6T OTEF F U g ‘@
3 | I T 1 E5TF F U g T

5. 9%, e, aushLor U Ia9 HiA-

() AT @I GLAT U AT TIIAF0r H 9 "dawt g, i, aAqTAEF T qae it Fent; Fomaf=s v
ferceer "awt ST F=aT YT ue o= fAerdiga Jarst #7999

(@) TR TTEFRET & AqAET § Ug fofad § F1907 a5 #3d & T9A Aa9Ta:al Ua AT ITHEA *
ITASHAT F AT T 98 Fq< 11 | 13 &7 G0 FA T TqT F TG1 H1 ATHT THGAT S9797 ST TFaT 2

(1) NI G LT Ud AT ATl § 99 “F U 994 @ F 91 T&1 H0 93 TG 1 F Heqd &7
H AT @R GLeAT UF WA ATIER20T o qeATers # e o

() T T F TRT H e FAT GRATAT T & AT ST ST aF B 399 7= F qayg § a8 w7 AT
EATAAT AT TARTATAT *F FATAT LATIAFTT STATAST Tl F2 34T Srar 2|

(.) I&t T afTeheor Ud o= A1 &7 =T =9 @At & arer gone sqg=T | afiq g

(6) W&l T goI:

(F) BT TTTER0T THT-HTT T TTIEH0T i a7 | Feds aiiid qal st gearsl i fHaiia s

(@) A "ol % e ww (F)§ FfEe wrtestat & @@ (@) 9 [fde G  wfewr § 9o ar
grfafir 9=t &1 [t w2 &1 afeere gem

|l
EUBEI] it
Ed T
g T a9 T 10 UF I IX
T AT AT T 1 H 9 TF F Al 97
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@) == et & [Afea o= fF sTaem™ 19 % aras(E, ST9 U 79 9% A7 goi AT SIS a7 ST & g
UH T T g9 Fed a9 99 =9 F 95 7 399 919 (S 3 Iferor % g S\ 19 q79E aqqqE
o 7t gm), fAf=F e &1 T i T=aT UF Arg-HIAT 7 Soord J(s o] gl a1 f=iae fFhar S ==
¥ AT g 7 Tal il S STIFT a7 it qrevft § ofoer fHFhar srosm)

7.3re witgEew § fAgte f "amer od- 37 Affaw e & 9 9w & g ad e atewe § g9 ardr g«
FAgRee 9% qaTe =7 & oy g
() @Tr STtAsRer fAg e va aaredt i gt i et wam

(@) == fafA=at & #r wraym sgfa s, aagia s s, s feET a9, qaue @b vd e f@e sfory &
AT T e TEEHIY % THA-FHT TT ST QT F ATHT T eI arent seeqw, [g-+ar § fama va s
AT FT TATIAT TGl FHT;

() FE Sft =R et 3 18 a9 | F7 § @Te W | i< Ired e #1 9T q2i g faanie seheard &
forr et woft & et off o & forg s & e sfesraw ey =T g /87 g,

(=) w1 AT FafE =T wteEmer # fAgfe & oo qa & o g o i aw -
() &g T T AN 2l
(i) & LRI FIRT AT % A1 Far  forw fAgie % forw o stferg = amrherar & Bt off s aoft & 8

et =af=e &1 AT F e a9 F =7 § a9l JTET SO e Wed qEHTE g UH ST i<E & 98 § qUAar T A
ST o I 21

() U faret <t safxe & @rer witeeor & fAgfe 98t & st 7f) ag A sraeaawarst w1 @ 98 Far 8
(i) g UF =T Afdw A ATt AT g M Feft oft srawreyr & forw @& & areft 97 sgrar m@v g1

(i) I oY oft TRt 3T Arasttae 2y A7 fAst ARt A1 e s T 7 A st A7 o airw
H AR F AT T T4 AT R0 A7 A & F FATg a1 ST 7 H=11 797 2

(=) (iyr +ft =rfer fgfn 3 form wmer =fF 2o, fe, -

(i) TS weh ot =T et % TEA Aol SR o 9T 9Tl Y W T g1 AT ey fHarg Ghar g A

(ii) TS s ofer = ot F St B gu gasr onat 1 ey oA w1 o ar,

(iii)) s Farten #r e ¥ @ FAeifa s & ol § garted ST 95 SR TR AT g

T FAH TTHTET TEHT gi o T8 a4 & (9aTg H UH ARE ¥ f@Farg § gAY 967 I A0 g4 a1l AT FA %
T AT & T AT F2e o 70 oo e €, =9 fafaaw & d@=ree & ey oft =af=e #iv g < S a1t 8|

8.~ ¥ g = A =wl # el e F arasE, 9499 Tgwnt Sfaagn/seamaty Saqad/ Sqae & AreaT g
e &1 srgeifad % Thd & 99 @ o fiev I # garata & o a9 sfgard gereta & fore 9 927 2 2

9. W fA=H-

(F) IS, AT /A, A-HAT, TRAAT T T80F 91 2 T ATHAT | qqg=1 § [ 9t f &S et F aqaw
g

(@) 9 H IR & srdad YT g A sifaw At (s emw, wener, swemee w1, s, /i, anmds,
By, fotgw, sy siw wefiv Toa % e Rdew, Bame wwa F arge e ofify {em siv ser [er F of s
i, siea™ va ReEm 217 99 71 qaaT & o Feifa sifaw Gt 72 Bt $it 1€ aa1f f S ag-amr
Rraffa s i ffy grfh
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() IEATEEAT T FA GHAT - 999 Gt i Fewrier & e 9 vd qeq gee fi efwrdar 7 sefigar i
UF =99 G e UwHE TET ST UH Aeierd g gen, qATT i STuIt| Tg UE 99 i qaty & o aer v av
AR ITFAHTLT =4 et #f foeara sratey & forw fAfTs #7 a9 2

(=) IEfEaTl T 94-

() FRF yeamETs T SefiEarl i 999 g1 #§ @ T a9t & w6 § S G S SeE swiEan
T IT qTE T Fe =l 70 a7 e Sl oo ww mT v em wiaerrT & &9 F 9@ 7 a6ar 8

(@) gl yearaT # =9t Seiear g1 MERE & T8 T 6 ST aret et ar e fear s,

@@ =T F=fEa I Ae o & ug [t odt # i @ # |§ fAwa @ar g a1 swiEar Ay safy
1Y 9% WX U201 A | et Tgar g ar 9w ATiashr & g0 AgiRe searaws it w7 56T o gear g,

(=) et et g @t et =he o Eatda F g & T g,

(¥) =TT I @< (M) # Futha =+ & [gie F ywaa 71 7 #2 3r @ g, ar g99 s soq Ges |
T AT H AT & F79 § A 70 70 Iwfaar i [ #7 seqEas S #7 g996dr g

() s FH=TT A ar faee § gl o 74 F forw Sawardt g

(@) e =f<n A et AgfRe & wger st wroear sfafaae, 1923 (1923 1 19) & Tga oraer o+ g
10. =¥eft w<fi-
(%) (i) TS 9= 7 2T ST § 3T AT & f3or Haent % sqEme =T &9 9 st G s,

(i) Farsmoe & Seorfera swferdy fafer 3 s s sraeet a1 U sreatia 3 swaea S B fRetfa ot 1 @ a8t
FA 8, Ire ATaw =7 | sred i F¥ {3 sosm:

Ford 3 Herw TferanTdt gTa7 SMraae e e o sifaw faf2r v aerar s awar g1

@) T At o7 T = Rt % qga STy o 9T TTEUTEl o Aare AT TRIAr Y AqEd w@d ¢ o 991
TERAT % ATEAH T T AAT & forT a7 i) Teqw ITfAsRTer s e 7, Stei el oft 3ta awera g, 7g off Fetfa we
ashd g T forfera ofvear ar arerere 3 @4 &t === ghwar v e s s

Q) T TTeraRT, 70 e &, =79 qiufa & e F e ST SFEar & a9 #7 UF g9 o971
TFd &1 T T o A 89 it JeraT SHE STHEd S ag § UF a9 7 d9F Tal gl

() 7f% FE At Swfear |@te 9t g7 e o 94T SImar 8, a7 78 &0 e qdl § 937 71 S

(=) G ITTAFIT % STAHIEA &, T AT (FFA0 fiT AFg=AT it aerg § @rer I it qare § Ty 7w
FETq adT ST T S 9ol § RS SO AT # ge & S G g 3T Sve T % R H AN g o HI0T
799 | Aged {3 A7 "ear g

11, ATHA-

() g TLARTE 6 AT HATAIT T FAam T, 77 "<, frafamer, arasttae &= & ITFAl o7 v =T
A7 fa IS JTerdT YT ST @SAl AT HEATAT o SFHIGAT] il STHAR o AL ¢ (47<h (9T o1t o 927 g9 1%
o ST Hear g

(i) IEftEaTe F T gy § MiEy A afers TRaar i aqgad gmT Areu; 9T
(ii) swfteaTe 7 5 75 % forw arere faam 8 59 95 % 9uded Ug 9T At g

(@) AW T, HEA-a9T ¥ YA S T, et &9 F grey yrfgwer § vtatagte o A G ot
TR T ATHICTT T T &
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Ford T Fre =rf~F @rer yrfdwor § srafera aa &t e strom, sta & ag =h -

(i) T ITTEReor ® FATHIerd g & Jeare & ST 9¥ @rer Wi § vt 9 § araferd g & 9o+ fawer
=1 forfera # 2 @i

(i) = =T i ot § fafafEe =gaaw dfers Traar 6w oaqae T@ar g T arer yriasEor § giaagss 97
FH Y FH I q9 L FHL TH 21

() AR IR 3T-F7W (%) 0T (@) U2 # fAfae safrt & s & for fomme &2 9d 2,-
0) 7 it it ewrier 9% siw wrer yrfdweor § UH =1ie it STIhaT ST Araedwdr giq uT; #{iY

(ii) U =T<h o G FHIATAT o G797 TR T,

(iii) T ZATh 1 779 T T2 § TEA R & ST SHH A TS G T 60 F9 & J1E T §
gurafera fhaT sroam

(iv) AT T s AT TRt FaTEET fEmme ¥ gatft STt
12. yfafag e (srearafyr srgae afgq)-

(F) =4 fawt % qga @ wifes # seumafy say af2d atg fAanr dar aqt 97 gfafagte av 6 1€ af
fRgfrrat weett are § i aut g srfer & srater % forw a2t 20ft, o qaw sttty % foes va 37 g fa @ faen
e ¥ srqame sefiear ¥ wadH, qeaied i o e & Ay awrad F g™ 1 8w F RearE ggmEr §
TFHAT TR0 | = # At uat w2 wiafagRe #1 T arved & Fa9 9 ge 4 1% 8

(@) Feald HLHE F T A famn, oo awwr, feafasmedt, aEsiEE 89 F SuSAl ST qeET gy
e = fomy o Aot ST SIS SsAT AT GEATHT o STHIETl & T T forar S "eRdar g, Ferd R A
== At siw fawat i fReferfera oat @ F &, sata-

(i) Fg=T ® ATy =gaaw dfers Tvrar i sqea w@d gt @i
(ii) S| 75 % forw smeres foFaT AT & S9 9% & 99ded IR OTRd wd gl 37 Sad 9% F J9 % 9% U7
TfIf~F 7% AT 3T THIET I 9T TSIl & oI sraeash qaT e g AT 2

@m Rt swfream s vy $i @t ofF § € 3 o7 gan & i S e 3 e I afgwr 787 &
e yiafgRe o RRe % o o 92 g
(=) Ffg #E FHATET T off fFamr a7 e & st o smar &, 9 o8 s i e & ad s e
HIS[ET AT =T & qgd ot giil
13. Tar=Aet % grer i -

() wRrEfa g Aafaa =1 & wE=rhat £ Fate s At ooft F st § Ratfa g amde @ aa
g, 7= =71 fie U= | 39+ aiiwdr & w9 § qRreia S @it ofth 7 onrer 3g ug a% X A SUesydr & e uw
fFranfa serata afafa i frerfen F arae o & st =37 Fwr o awwe F weEr e F aqer foantT
qEreta it #1159 T ST

(@) atessar- ategar & et #g e g ettt afgar F amrs [t a7 fErat F saEre G s i
AT Ffvgar & [Aeivor, aarfe, T8 saraes i aira & Tgd e 70 st 37 I | e ot e ot
TATIAT qET HG,
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14, srgarer fAf -
(F) TeAw T UH [AiEg @ty % o seEy 9% St ®7  9rEer greaw {0 95t w6 oaw o
FATReTdT & Jeae AT AFLTHATH hT TIT LA h (7T, TAT TFAT T, THFT T hd Tai A =i e orat
F AT & AT AUTAT AAITFHAT & ATHTL TTIAHIIT & e g lad il Aqaia o [Agaa 7 Taar gl
9T =9 avg B FAgReat T T wear Tigda Tat & Hiaw g1 o Ted Tai Al T Fedr § ¥ g giaeq
arfar 2 an
(=) TTEraeoT, ETer GTTAEHToT il |9 T FIAT ST FASAT H H 12T, TTIAFIT F FeqeT F ATHIGT & AL oraf &
FATE,H Tt F oI gor Y § UH 9eTghiel 6 910 of 9T g,5 o wdft et & onfaer 98t 8
AT STl TH H1aT # AT RI9er Sl 27T Aa99 g1 36 a9g il HARaT Thd &l T AT T FI g,
ST Fef T TaT & (et o a9 ai= afaerd & offas 981 g a1 &
(1) UL 3IT-TATT (F) AT (@) F Ted qATgRI hf FE FF Tafdr 3 aut & oFfdF qg! git ¥ TH a1
zorft fogfor 3 forw =g amam 2t o ST waat €1
() ey TT s waartat ft AR F =79 % o g siv amde (3u-fFaee (F) @i (@) #) 9 J7
T T FEEt F gy wefe T ST $ie 9 99g F Todd 4TS § WTEEIT & oeede gy At o
STTURTT|
(3)ATIY F AT T A< ATARTRAT 7 39 7= F AT STt &7 s ITaeT 75! g |

15. 99+ -
() wat & forg fagfRe e o ffafEe = afafast & arerm & $ srosfh

(@) T FiATd T Sqeitg 09 us a9 & o a9 gem 7f v au & safer F $fa 99 § w7 599 T8l v
STAT 8, 7 U 747 G9el G412 e & forg us 75 af@fq 1 e S srovmag wfafy of daer & onfder e o7 «ft
o= &2 "t 2l

@m T TORAT F AW & AT SFHTGET o (o7 = ae SreAtoreh TRIAT 3 TAd &1 ool Aqg=1 H FhaT ST,
St e ot & 3g RAerwsar Tae arer SFHEaT & 9T B SgAaH STard F7 daqd # RImaa & o a9 §, J9d
Fg =T AiAta g fofed & &1 & = gn e & ey fofwe afves a7 B § anfaer e s

16. e AT ATF - FAT AW F TTTLTT | Fe T oT1<F 65 TR F a1 qHIed g

17. zmeaT-aty == (et it sareat & gafed wird ff 7oF 3oar €, a7 39 %hE TRt & ITH WSIT SO 3iY 3 9T &l
ot sifom gem

FgAT
TEHRTATH | il | UEH | JaT At § | =99 U dquay | /ey i ® et el F oo T HefY et F o
AT | it w7 s 9T forw ey sryfere drfers e amg v dfers
T TS 3+ TRIAd TIATS g d
fer =g it
1 2 3 4 5 6 7 8
Eoet *01 AU | Jad @< 14 | A eEt EINGE T L T L
FTE (2017) F (%.1,44,200-
FRer T, 2,18,200)
e
ED

HERRT Qe F 02 U=, S\d & U 9% qEg & q491 STy 6 U T 9% Y g G99 Aq9 T8 H o 9eq § TREdT F3 g ST
T I% Ia9 T¥ 13%F § F1i7 a02-1V(5) * T 78 T 597 g
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gteeteT Tt AT Tt "t weft EE IR IBE (T i wer e gm o | 3 Rafoat e
aaty, =y FIT AT I | FATAIGC0T gTT Aty o & ELEIRIETS STt % forg &9 =i
ERUEREN e o AT AR & qewet
AL gtatgRr/EaaaR | gee/a R AT ERiSl)
g e fafee Eu
gEfoat & o 9
Freit Rt =7 wfaea
9 10 11 12 13
g A= -
H(%l{i/ﬁfdl’%glcdq/ﬂlqul- () @emer, TETETET A
T ATHATT HEATA/ATE ST S—
i%;;"ﬁﬁmﬁwiﬁ (i) Tor AT A,
CHEEIEREIRCIDEE
TR i Ny (...)Wﬁ:w
(i) 1w W & i) TATERT T qATE T
auger TR ) AafEd WA G AT UE
HTETT I FHTALT 2, 3reraT e E_Wﬁ
i) Fre /T & (iv)sremer g ATHT ST
(“)é—cm' Fﬂ?m qoaT g Y AT TF el Ao -
Tt/ fFram & quger 1= qaey
T e F 9 3T H aiw
a9 & fFafeg e i 2
A
(iii) g wamaw, g sreram/
e FaHar w1 10 FT FT
ERCER
1 2 3 4 5 6 7 8
AR | 42| AT I A 7 AN TE | AT Y T
(2017) | T2 T
ﬁa‘[y;ﬂig 14
mivag | (144,200
TR 2,18,200)
9 10 11 12 13
EIUEEL BIRIER I %W/uawwrﬁ{wsenﬁ?r%ﬁﬁ @W—ﬂg—ﬂ;ﬁ gfafy & | A RS
o/ FatEme aeraruea | MR -
?ﬂfﬁ:i'%'l'l_rf TEITA AT & F SaHI/21e ()ereme, THRUHUAT 3Me-

TR, HagTiae® sroaT Fraqaet §¥rst

F T rferET -

(i) ST g "=/ W § gEder 9% U
rafor smem= 9 w2 e

(i) i gor wa9/ faamr § 39+ w@w 13
FAaT g "=/ AT § ahges 97 W
fogf~F & o= I= & o= it £ el
a7 T 2T 3T

(iii) ST TRt T T-geea freafaemaa
AT TEAT F TR/

Erat)
(i) g FEwE afeerT,
THTATHTSTE - HTET
(iii) TaTE wE qfETT AT
AT g AT TR
gfafafer — gaew
(v) TeTeT FIRT ARG ST
T W TF argdr e
- a5

20WT Jq T § eI .0 FL T ATFRT 3T qeF yadd i) 02 Tfihd =i, 399 €a¥ 15 § qeq d71i+ A& % 01 T&fihd 92 i a7
TR 13% | A=A THE-IV(5) F 01 T 7= T SRTg Tea™i & TREd Feeh gelTgshie & 04 T3




[ 9 HI-@vs 4]

AR <pT TSTAA ¢ SHTERIT

T AT TR REhETE O
grenf /e sha Fsrarad
et/ Remay femse
BIPNRE I E R TENECRERIIE T
TR/ ST et SrarRri/arsr
TREAT 3% I[OTAT LTI/ AT
/e Twe/sier srerar feft

A FAG & § YRT-EATA R ST
THhRET BT T2 @Tar
BT AT e % g |
THTLITEATSN [ SATE LT HeAT /AT
TTSHTH ST Ud (o o 7 18
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MINISTRY OF HEALTH AND FAMILY WELFARE
(FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA)
NOTIFICATION
New Delhi, the 7th February, 2018

No.12/01/2010-Admn.FSSAL.—The following draft regulations, which the Food Safety and Standards
Authority of India (FSSAI) proposes to make with the previous approval of the Central Government, in exercise of
powers conferred by clause (a) of sub-section (3) of section 9 of the Food Safety and Standards Act, 2006 (34 of 2006),
is hereby published as required under sub-section (1) of section 92 of the said Act, for the information of all persons
likely to be affected thereby and notice is hereby given that the said draft regulations shall be taken into consideration
after the expiry of a period of thirty days from the date on which the copies of the Official Gazette containing this
notification are made available to the public;

Objections or suggestions, if any, may be addressed to the Chief Executive Officer, Food Safety and Standards
Authority of India, Food and Drug Administration Bhawan, Kotla Road, New Delhi — 110002 or send it to the e-mail
address of the Food Authority at estt@fssai.gov.in ;

The objections or suggestions which may be received from any person with respect to the said draft regulations
before the expiry of the period specified above shall be considered by the Food Authority.

DRAFT REGULATIONS
CHAPTER I
PRELIMINARY

1. Short title and commencement. -(a) These Regulations may be called the Food Safety and Standards Authority
of India (Recruitment and Appointment) Regulations, 2018.

(b) They shall come into force on the date of their final publication in the Official Gazette.

(c) They shall apply to posts specified in Schedule to these Regulations.

2. Definitions -In these Regulations unless the context otherwise requires, -

(a) “Act” means the Food Safety and Standards Act, 2006;

(b) “Central Government” means the Ministry of Health and family Welfare, Government of India;

(c) “Age” means the upper age limit as specified in Schedule ;

(d) “Appointing and Disciplinary Authority” in relation to any post under the Food Authority means, -

i. The Chairperson of the Authority in respect of all Group ‘A’ posts of the level 14(144200-218200); and above
but does not include the Chief Executive Officer;

ii. The Chief Executive Officer of the Authority in respect of all Group ‘A’ posts of the level less than
14(Rs.144200-218200);

iii. Executive Director (erstwhile Chief Management Services Officer) of the Authority in respect of all Group ‘B’
posts; and

iv. the Director in-charge of establishment at Food Safety and Standards Authority of India Headquarters or
Regional Offices or Laboratories of the Authority in respect of all sanctioned posts equivalent to Group-‘C’
under their respective jurisdiction

(e) “Chairperson” means the Chairperson of the Food Safety and Standards Authority of India;
(f) “Chief Executive Officer” means the Chief Executive Officer of the Food Safety and Standards Authority of India;

(g) “Candidate” means the person who is eligible for consideration against any of the posts specified in the Schedule of
these Regulations;

(h) “Contract employee” means an employee whose employment is on contract basis for a specific period;

(i)““Committee” means and includes Search cum Selection Committee, Departmental Promotion Committee, Screening or
Expert Committee or Assessment Board as specified in Schedule or specific provisions under these Regulations;
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(j)*Direct Appointment” means any appointment made by the Authority otherwise than by appointment by transfer on
deputation including short term contract or on contractual basis in accordance with the provisions of the regulations
notified by the Authority.

(k) “Deputation” means a method of recruitment where officers of Central Government Departments or State/UT
Governments are appointed to post(s) in Food Safety and Standards Authority of India.

(1) “Food Authority” means Food Safety and Standards Authority of India established under sub-section 1 of section 4 of
Food Safety and Standards Act, 2006 and in short the ‘Authority’;

(m) “Probation” means a person appointed to any post shall be on probation for the period as specified in the schedule.

(n) “Recognised university or educational board” means any University or Board set up under any law of central or state
legislature in India and/or recognised by the University Grants Commission or any institution so authorised by the
Central and State Governments for the purpose;

(o) “Short-term contract” means the method of recruitment of officers belonging to non-government bodies, such as
Universities, recognised research institutions, Public Sector Undertakings to the Authority for a specified period.

(p) Words and expressions used in these Regulations but not defined, shall have the meaning as respectively assigned to
them in the Food Safety and Standards Act, 2006(34 of 2006) the rules/ regulations issued by Government of India,
General Clauses Act, 1897(10 of 1897) and the Code of Civil Procedure, 1908 (5 of 1908).

CHAPTER II
CLASSIFICATION OF POSTS

3. Initial constitution. — All persons appointed in the service of the Food Authority on regular basis before the
commencement of these Regulations shall be deemed to have been appointed under these regulations and the service
rendered by them shall be counted for the purpose of benefit of promotion and other service conditions.

4. Classification of Posts. - The posts in the Food Authority shall be classified as follows: -

Sl Description. Classification of posts.
No.

1 Post of the Pay Level 10 or above Group “A”

2 Post of the Pay Level 6 to Level 9 Group “B”

3 Post of the Pay Level 1 to level 5 Group “C”

5. Post, Cadres, classification and scales of pay-

(a) There shall be three Cadres in Food Safety and Standards Authority of India, namely, Scientific
andTechnical cadre; Administrative and Finance Cadre, and IT & other specialized Services cadre.

(b) With the approval of the Competent Authority and for reasons to be recorded in writing, posts at levels 11 to
13 can be operated as a common pool across cadres and levels, based on the requirement and availability of
eligible candidates.

)

(c) The Cadre management of all Group‘A’ and Group ‘B’ posts in Food Safety and Standards Authority of
India shall be undertaken centrally at Headquarters of Food Safety and Standards Authority of India.

(d) The cadre management of Group‘C’ posts shall be managed by Headquarters unless delegated to Regional
Offices and Laboratories in respect of the posts under their respective jurisdiction.

(e) The classification of posts and the pay scales attached thereto shall be as specified in Schedule of these
Regulations.

(6) Creation of Posts:

(a) The Food Authority shall from time to time determine the number of posts of each description in the service
of the Authority.

(b) The authorities specified in column (a) of the following Table shall be empowered to create new or
additional posts in the Authority of the description specified in Column (b) thereof.
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TABLE
Authority Category
(a) (b)
Central Government All posts carrying Pay Level 10 and above
Food Authority All posts carrying Pay Level 1 to Pay Level 9

(c) Notwithstanding anything contained in these Regulations when a new post is created, the Authority creating
such post shall specify the scale of pay (which shall not be different from the standard scales of pay adopted by
the Authority) of the post, the mode or modes of appointment thereto and the qualifications and the age limits, if
any, applicable thereto. Thereafter such post shall be deemed to have been included under the appropriate
category in the Table set out in Schedule .

7. General conditions for appointment in the Food Authority. - The general conditions specified in sub regulations (a) to
(f) shall apply to all appointments in the Food Authority.

(a) The Food Authority shall lay down the procedure for appointment and promotion;

(b) Nothing in these regulations shall affect reservations, relaxation of age limit and other concessions required to be
provided for the Scheduled Castes, the Scheduled Tribes, other Backward Classes, Ex-Servicemen and other special
categories of persons, in accordance with orders issued by the Central Government from time to time in this regard;

(c) No person shall be eligible for appointment to the service of the Food Authority unless he or she has attained the age
of eighteen years. There shall be no maximum age restriction for the departmental candidate for appointment to any post
of the Food Authority under Direct Recruitment as specified in Schedule;

(d) No person shall be qualified for appointment to the service of the Food Authority unless he or she is,-
@) a citizen of India.

(ii) is covered by any other category of citizenship notified by the Central Government as eligible for
appointment to service under the Government:

Provided that a person shall be treated as other category of citizenship if a certificate of eligibility has been granted by
the Government of India in such person’s favour.

(e) No person shall be appointed to the service of the Food Authority unless he or she,-
@) is a person bearing a good moral character and has not been convicted in the past for any offence .

(ii) Has been dismissed or removed or compulsorily retired from any Government or Public enterprise or
private job or any other organisation on grounds of misconduct involving moral turpitude or otherwise.

(f) (i) No person, -
(i) Who, has entered into or contracted a marriage with a person having a spouse living; or
(ii) Who, having a spouse living, has entered into or contracted a marriage with any person,
Shall be eligible for appointment;

(iii) Every person shall be required to furnish a marriage declaration in the prescribed format before his or her
appointment:

Provided that the Competent authority may if satisfied that such marriage is permissible under the personal law
applicable to such person and the other party to the marriage and there are other grounds for so doing, exempt any person
from the operation of this regulation.

8. Relaxation in Appointment — Notwithstanding anything contained in these Regulations, the Competent Authority may
approve appointment through deputation/ short term contract/ contract basis till officers in feeder grade become eligible
for promotion.

9. Recruitment Norms-
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(a) The method of recruitment to the posts , scale of pay, age limit, qualification and other matters connected therewith,
shall be as specified in Schedule

(b) The closing date for the receipt of applications from candidates in India (and the not the closing date prescribed for
those in Assam, Meghalaya, Arunachal Pradesh, Mizoram,, Manipur, Nagaland, Tripura, Sikkim, Ladakh Division of
J&K State, Lahaul & Spiti district and Pangi Sub Division of Chamba district of Himachal Pradesh, Andaman & Nicobar
Islands or Lakshadweep) shall be the date for determining the upper age limit of the advertised posts.

(c) Select list of candidates- On the recommendations of the Selection Committee, a select list of candidates in
order of merit alongwith a reserve list will be prepared, as accepted by the Competent Authority which shall remain
valid for a period of one year or for such extended period as the Competent Authority may specify.

(d) Selection of candidates-

(a) Offers of appointment to the candidates or the select list shall be issued in the order of merit shown in the select
list specifying a time limit within which the candidate must join service, which may be extended at the
discretion of the Competent Authority;

(b) The letter of Offer of appointment shall specify the conditions to be fulfilled by a candidate, prior to
appointment;

(c) The Competent Authority may cancel the Offer of appointment if the selected candidate fails to fulfil any of the
conditions prescribed prior to appointment or if the candidate fails to join service within the specified period;

(d) All appointments by direct recruitment shall be subject to verification of character and antecedents;

(e) Where an Offer of appointment is cancelled in the manner prescribed in clause (c) above, the Competent
Authority at its discretion may issue offer of appointment to the candidate next below in the order of merit in the
select list.

(e) The employees appointed shall be liable to serve anywhere in India or abroad.

(f) Every person shall take oath under Official Secrets Act, 1923 (19 of 1923) before his or her appointment.

10. Direct Recruitment. -

(a) (i) The vacancies which are to be filled up shall be widely advertised as per extant government instructions;

(ii) Applications not received by the last date mentioned in the advertisement or which are from candidates who
do not satisfy the conditions laid down shall be liable to be summarily rejected:

Provided that the Competent Authority may extend the time given for receiving the applications.

(b) The candidates possessing the educational qualifications and experience as specified in Schedule and other
provisions under these regulations shall be eligible for direct recruitment through selection process. The Competent
Authority may at its discretion, where it considers desirable, also stipulate whether written examination or interview or
both to be a part of the selection process.

(©) The Competent Authority, at its discretion, may maintain a panel of names of suitable candidates as per
recommendations of the Selection Committee. Any such panel of names, if prepared and maintained, shall remain valid
for a period not exceeding one year from the date of its approval.

(d) If a departmental candidate is selected for appointment to any of the posts by Direct Recruitment, the post shall
be considered to be filled by Direct Recruitment.

(e) With the approval of Food Authority, all persons on contract in the services of the Food Authority on the date of
notification of these Recruitment regulations may be permitted a relaxation in the upper age limit specified for direct
recruitment and may be given weightage in selection for being engaged in the work of Authority.

11. Absorption.-

(a) The candidates from other Ministries or Departments of the Central Government, State Governments,
Universities, Public Sector Undertakings and government controlled or funded recognised research Organisations or
Institutions may be appointed on absorption basis subject to fulfilment of the following conditions: -
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(6] the candidate possesses minimum educational qualifications and experience as specified in Schedule;
and
(ii) the candidate holds a post analogous to the post applied for.
(b) The Competent Authority may, from time to time, by appropriate order, permanently absorb any person already

appointed on deputation in the Food Authority:

Provided that no person shall be absorbed in the Food Authority unless, such person has,-

(i) Given in writing his option to get permanently absorbed in the Food Authority, on being called to do so by the
Food Authority, and

(i) Possesses minimum educational qualifications and experience as specified in Schedule to these regulations and
has completed atleast two years on deputation in the Food Authority.

(©) The Competent Authority may consider for absorption the persons referred to in sub-regulations (a) & (b)
above,-

@) On the recommendation of the Selection Committee and having regard to the suitability and the
requirement of such person in the Food Authority; and

(ii) In consultation with the parent office of such person;

(iii) Such person shall be absorbed in the Authority after he has tendered resignation from his substantive
post and accepted by his parent organisation.

@iv) Any such possibility of absorption shall be indicated in advertisement.
12. Deputation (including Short Term Contract).-

(a) All appointments made on deputation on Foreign Service Terms including short term contract in the Food
Authority under these regulations shall be for a period not exceeding three years in the first instance, which may be
extended as per Govt. guidelines at the discretion of the Competent Authority which shall be based on the performance
appraisal of the candidate and in consultation with the parent department. The deputation in the Authority on the posts as
specified in Schedule are exempted from rule of immediate absorption.

(b) The candidates from other Ministries or Departments of the Central Government, State Governments,
Universities, Public Sector Undertakings and government controlled or funded recognised research Organisations or
Institutions may be taken on deputation including on short term contract in the manner as specified in these regulations
and subject to fulfilment of the following conditions, namely:-

(6] Possessing minimum educational qualifications and experience as specified in Schedule, and

(ii) Holding a post analogous to the post applied for or has put in minimum number of years of service
rendered in the lower post required for promotion to the level of deputation post or its analogous post.

(©) The departmental candidates who are in the direct line of promotion shall not be eligible for consideration for
appointment on deputation except for the ex-cadre posts for which they are not the feeder grade officers.

(d) If any employee proceeds on deputation to any Department or Organisation, the terms and conditions of service
of such employee shall be governed under extant Government rules.

13. Appointment by Promotion.-

(a) Appointment of regular employees by promotion who fulfil the eligibility criteria as prescribed in Schedule to
different grades will be made from the lower or feeder grades to the next higher post in direct line of promotion in the
order of their seniority subject to availability of vacancy and on the recommendations of Departmental Promotion
Committee. The DPC will be constituted as per the extant instructions of the government on the subject.

(b) Seniority.- The fixation of seniority shall be in accordance with the general instructions or principles of seniority
laid down by the Central Government and the fixation of seniority of a transferee shall not, however, affect any regular
promotions to the next higher grade made prior to the date of such absorption;
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14. Contract appointment. —

(a) The Competent Authority may appoint employees on contract basis for a specified period to meet interim
requirements arising out of failure to fill vacancies through normal mode of recruitment, on entry qualificaton,
as required for equivalent sanctioned posts and terms and conditions as required with the approval of
Chairperson of the Authority

Provided that the total number of such appointemnts is within the sanctioned posts and restricted to five percent
of the total number of sanctioned posts.

(b) The Authority may hire services of Consultants from open market for such other disciplines related to the
duties entrusted to the Food Authority, where special skills and competencies, not covered in the Recruitment
Regulations, are required, on terms and conditions as may be required with the approval of Chairperson of the
Authority. Such appointments shall be over and above the sanctioned posts, but shall not exceed at anytime five
percent of the overall sanctioned posts.

(c) The consultants, under sub regulation (a) & (b) above, may be appointed on contract basis for a period not
exceeding 3 years with no claims for subsequent permanent employment.

(d) Procedure and norms for selection of appointment of employees appointed on contract is in sub regulation
(a) and (b) will be broadly aligned to these regulation and decided in each case by the Chairperson of the
Authority.

(e)There shall be no provision for lien against the post in which officers have been appointed on contract basis.
15. Selection. -
(a) Appointment to the posts shall be made through Selection Committees as specified in Schedule.

(b) The panel recommended by the Selection committee will be valid for one year. If no selection is made from the
panel within a period of one year, a fresh Selection committee shall be constituted to prepare a fresh panel. Such a
committee may also consider the names of the person in the earlier panel.

(c) The minimum educational qualifications and experience for candidates recruited through this process shall be as
specified in Schedule, but the minimum period of experience may be relaxed in the case of candidates possessing
expertise in highly specialised disciplines, provided it is so recorded in writing by the Selection Committee. The
provision of relaxation shall be incorporated in the vacancy circular or advertisement.

16. Power of relaxation. -The power of relaxation of provison of these Recruitment regulations shall lie with the Central
Government.

17. Interpretation. -If any question arises relating to the interpretation of these regulations, it will be referred to the
Central Government for examination and the decision of the Central Government shall be final.

SCHEDULE
Name of | Number of | Classification of Level in Pay Whether Age Limit Educational and | Whether age and
Post Post Post Matrix Selection for Direct other educational
Post or Non | Recruits Qualifications qualifications
Selection required for prescribed for
Post Direct Recruits Direct Recruits
will apply in
case of
promotees
1 2 3 4 5 6 7 8
Executive *21(2017) General Central Pay Level 14 Not NA NA NA
Director Service, Group- (Rs.1,44,200- Applicable
A,Non-Ministerial | 2,18,200)

' 02 post of Executive Director against 01 sanctioned post of Chief Management Service Officer in the same Pay Level with
change in designation only and 01 against sanctioned post of Scientist Group-IV(5) in Pay Level 13A.



[ 9 HI-@vs 4]

AR <pT TSTAA ¢ SHTERIT

61

Period of | Method of Recruitment | In case of recruitment by promotion / | If a  departmental  Promotion | Circumstances
Probation | whether by Direct | deputation/ transfer, grades from | Committee exists, what is its | in which Union
if any? Recruitment or by | which promotion/deputation/transfer | composition Public Service
Promotion  or by | to be made Commission is
Deputation/transfer to be consulted
and percentage of the in making
vacancies to be filled recruitment
by various methods
9 10 11 12 13
NA Deputation Officers of the Central | Search- cum- Selection Committee NA
Government/State Governments/ | shall comprise of:-
Union (1) Chairperson, FSSAI -Chairman
Territories/Universities/Recognized (ii) Chief Executive Officer, FSSAI-
Research Institutions/Public ~ Sector Member
Undertakings/Semi—Government, (iii) One representative nominated by
Statutory or Autonomous MoH&FW - Member
Organisations:- (iv) One outside expert  of
(i) Holding analogous post on regular appropriate  level to  be
basis in the parent cadre/departments ; nominated by Chairperson -
or Member.
(i) With five years regular service in
the grade rendered after appointment
thereto on a regular basis in Pay level
13 or equivalent in the parent
cadre/department ; and
(iii) Having 10 years experience of
administration, finance or/ and
vigilance matters.
1 2 3 4 5 6 7 8
Advisor *42(2017) General Pay Level 14 | Not NA NA NA
Central (Rs.1,44,200 | Applicable
Service, -2,18,200)
Group-A, Non-
Ministerial n-
Ministerial
9 10 11 12 13
NA Deputation Officers of the Central Government/State | Search- cum- Selection Committee | NA

Governments/ Union Territories/ Universities/
Recognized Research Institutions/Public Sector
Undertakings/Semi—Government,  Statutory or
Autonomous Organisations:

(i) Holding analogous post on regular basis in the
parent cadre/departments ; or

(ii) With five years regular service in the grade
rendered after appointment thereto on a regular
basis in Pay level 13 or equivalent in the parent
cadre/department ; and

(iii) Possessing Masters’ Degree or equivalent
from a recognised university or institution in
Chemistry/Bio  chemistry/Food = Technology/
Edible Oil Technology/ Microbiology/ Dairy
Technology/ Agriculture Sciences/ Veterinary
Science/ Bio-technology/ Nutrition/ Toxicology/
Nano Technology/ Fruit & Vegetable technology/
Food Safety & Quality Assurance/ Life
Science/Public Health/ Medicine or any other
related disciplines with eighteen years experience
of working in research and development in

shall comprise of:-
(i) Chairperson,

Chairman
(ii) Chief

Executive

FSSAI- Member

(iii) One representative nominated
by MoH&FW - Member
outside
level
nominated by Chairperson -

(iv) One
appropriate

Member.

of

%04 posts of Advisor against the 02 sanctioned posts of Chief PAQA Officer& Chief Enforcement Officer in the same Pay
level, 01 against sanctioned post of Chief Scientific Advisor in Pay level 15 & 01 against the sanctioned post of Scientist Group-IV(5)
in Pay Level 13A with change in name of designation.
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Laboratories/ Research Institutions /Scientific
Organisations in the field of food science/
standards/safety and out of the aforesaid 18years
at least 9 years should be in a supervisory
capacity; or Doctorate Degree in any of the
aforesaid subjects with 15 years working
experience in the Laboratories/ research
institutions/ scientific organisations in the fields
mentioned above in this para and out of 15 years
at least 8 years should be in a supervisory
capacity; and

(iv) Published research work of high standards in
related field.

1

2

3 4 5 6

7

Chief
Technology
Officer

1 (New
Creation)

General
Central
Service,
Group-A,
Non-
Ministerial

Pay Level 13 | Not
(Rs.1,23,100- | Applicable
2,15,900)

or

Consolidated
remuneration in
the range of Rs.
(160000-
258300 )
depending upon
year of
experience

50 Years

Master’s
in any
reputed

(i) Bachelor’s/
Engineering degree
stream  from a
university.

(ii) Should have a minimum of
16 years in the IT industry with
at least 10. years into large
application development.

(iii) Should have at least 5
years of experience of working
with the Government/ Public
Sector

Note 1: Qualifications are
relaxable at the discretion of
the Competent Authority in the
case of candidates otherwise
well qualified.

Note 2: The qualification(s)
regarding experience is
relaxable at the discretion of
the Competent Authority in the
case of candidates belonging to
Scheduled Castes or Scheduled
Tribes if at any stage of
selection, the Competent
Authority is of the opinion that
sufficient number of candidates
from these communities
possessing the requisite
experience are not likely to be
available to fill up the vacancy
reserved for them.

NA

10

11 12

13

1 Year

100% Direct
Recruitment

NA

Chairperson - Member.

Selection Committee shall comprise of:-

(i) Chairperson, FSSAI -Chairman

(ii)) Chief Executive Officer, FSSAI- Member

(iii) One representative nominated by MoH&FW - Member

(iv) One outside expert of appropriate level to be nominated

NA
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1 2 3 4 5 6 7 8
Director #1673 General Pay Level 13 | Selection | 50 (a) (i) Bachelor’'s Degree from a No
(2017). Central (Rs.1,23,100- Years | recognised University/ Institution; and
Service, 2,15,900) (ii) Fifteen Years experience in
Group-A, handling  administration,  finance,
Non- human resource development or/ and
Ministerial vigilance matters depending on the

post requirement.

Desirable: Degree of Law or MBA
degree or equivalent from a
recognised university/Institution

OR

(b)(i) Masters’ Degree or equivalent
from a recognised university or
institution in  Chemistry/Bio
chemistry/Food Technology/ Edible
Oil Technology/ Microbiology/ Dairy
Technology/ Agriculture Sciences/
Veterinary Science/ Bio-
technology/Nutrition/Toxicology/Nano
Technology/ Fruit &  Vegetable
technology/ Food Safety & Quality
Assurance/ Life Science/Public
Health/ Medicine or any other related
disciplines ~ with  fifteen  years
experience of working in research and
development in Laboratory/ Research
Institutions /Scientific Organisations in
the field of food  science/
standards/safety out of which at least
five years should be as group leader or
in a supervisory capacity and should
have handled food science related
programmes  involving  planning,
development and coordination;

OR

(c) (i) Doctorate Degree in any of the
aforesaid subjects with twelve years
experience of working in research and
development in Laboratories/ Research
Institutions /Scientific Organisations in
the field of food  science/
standards/safety out of which at least
five years should be as group leader or
in a supervisory capacity and should
have handled food science related
programmes  involving  planning,
development and coordination; and

(c) (i) Should have published
research work in related field.

Note 1: Qualifications are relaxable at
the discretion of the Competent
Authority in the case of candidates
otherwise well qualified.

Note 2: The qualification(s) regarding
experience is relaxable at the
discretion of the Competent Authority
in the case of candidates belonging to
Scheduled Castes or Scheduled Tribes
if at any stage of selection, the
Competent Authority is of the opinion
that sufficient number of candidates

? 16 posts of Director against the sanctioned post of 11 Directors, 01 post of Financial Advisor and 04 posts of Scientist IV(4) all
in same Pay Level 13 with partial change in name of designation.
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from these communities possessing the
requisite experience are not likely to
be available to fill up the vacancy
reserved for them.

Note 3: The educational qualification
& experience from the above will be
decided as per functional requirement
of the post which shall be mentioned
in the advertisement on each occasion

9 10 11 12 13
1 Year (i) 60% by Promotion (a) For Promotion: Selection Committee shall NA
failing which Deputation | Joint Director in Level 12 (Rs.78,800-2,09,200) | consist of —
(including short-term | with five years’ service in the grade rendered | (i) Chief Executive Officer,
contract)/ absorption after appointment thereto on a regular basis. FSSAI- Chairman.
(i) 40% by Direct | Note 1: Where juniors who have completed their | (ii) Executive Director,
recruitment qualifying/eligibility =~ service  are  being | FSSAI- Member
considered for promotion, their seniors would | (iii) Advisor, FSSAI-
also be considered provided they are not short of | Member.
the requisite qualifying/ eligibility service by | (iv) One representative
more than half of such qualifying/eligibility | nominated by MoH&FW -
service, or two years, whichever is less, and have | Member
successfully completed their probation period for | (iv) One representative
promotion to the next higher grade along with | nominated by MoH&FW -
their juniors who have already completed such | Member
qualifying (v) One outside expert of
(b) For Deputation (ISTC)/ Absorption: appropriate level to be
Officers of the Central Government/State | nominated Chairperson -
Governments/ Union Territories/Universities/ | Member.
Recognized Research Institutions/Public Sector
Undertakings/Semi—Government, ~ Statutory or
Autonomous Organisations:-
(a)(i) Holding analogous post on regular basis in
the parent cadre/department; or
(i) With five years regular service in the grade
rendered after appointment thereto on a regular
basis in Pay Level 12 or equivalent in the parent
cadre/department; and
(b) Possessing the educational qualification and
experience prescribed for Direct Recruitment
under column 7.

1 2 3 4 5 6 7 8
Joint *184(2017) General Pay Level Selection | 50 Years | (a) (i) Bachelor’s Degree from a | NO
Director | 22(New Central 12 recognised University/Institution; and

Creation) Service, (Rs.78,800- (ii) Twelve Years experience in
Group-A, 2,09,200) handling  administration,  finance,
Non- human resource development or/ and
Ministerial vigilance matters depending on the

post requirement.
Desirable: MBA degree or equivalent
from a recognised
university/Institution

OR
(b) Full time Degree of Law from a
recognised University or institution
with Twelve years experience of
handling legal matters or working
experience as Law Officer in a reputed

Government/Autonomous body
/Research Institutions
/Universities/PSUs/Law firms.

OR

* 18 posts of Joint Director against the sanctioned posts of 12 Joint Director and 06 posts of Scientist IV(3) in same Pay Level
12 with partial change in name of designation.
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(c) Masters’ Degree or equivalent
from a recognised university or
institution in  Chemistry/Bio
chemistry/Food Technology/ Edible
Oil Technology/ Microbiology/ Dairy
Technology/  Agriculture  Sciences/
Veterinary Science/ Bio-technology/
Nutrition/Toxicology/Nano
Technology/Fruit & Vegetable
technology/ Food Safety & Quality
Assurance/  Life Science/Public
Health/Medicine or any other related
disciplines ~ with  Twelve  years
experience of working in research and
development in Laboratory/ Research
Institutions /Scientific Organisations in
the field of food science/ standards/
safety out of which at least Five years
should be as group leader or in a
supervisory capacity and should have
handled food  science  related
programmes  involving  planning,
development and coordination;

OR

(d)(i) Doctorate Degree in any of the
aforesaid subjects with Nine Years
experience of working in research and
development in Laboratories/ Research
Institutions /Scientific Organisations in
the field of food science/ standards/
safety out of which at least Five years
should be as group leader or in a
supervisory capacity and should have
handled  food  science  related
programmes  involving  planning,
development and coordination; and

(i) Should have published research
work in related field.

Note 1: Qualifications are relaxable at
the discretion of the Competent
Authority in the case of candidates
otherwise well qualified.

Note 2: The qualification(s) regarding
experience is relaxable at the
discretion of the Competent Authority
in the case of candidates belonging to
Scheduled Castes or Scheduled Tribes
if at any stage of selection, the
Competent Authority is of the opinion
that sufficient number of candidates
from these communities possessing the
requisite experience are not likely to
be available to fill up the vacancy
reserved for them.

Note 3: The educational qualification
& experience from the above will be
decided as per functional requirement
of the post which shall be mentioned
in the advertisement on each occasion
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9 10 11 12 13
1Year |(i) 60% by Promotion (a) For Promotion: Selection Committee shall NA
failing which Deputation | Deputy Director in Level 11(Rs.67,700-2,08,700) | consist of —
(including short-term | with five years’ service in the grade rendered | (i) Chief Executive Officer,
contract) / absorption after appointment thereto on a regular basis. FSSAI- Chairman.
(ii) 40% by Direct | Note 1: Where juniors who have completed their | (ii) Executive Director,
recruitment qualifying/eligibility service are being considered | FSSAI- Member

for promotion, their seniors would also be
considered provided they are not short of the | (iii) Advisor, FSSAI-
requisite qualifying/ eligibility service by more | Member.
than half of such qualifying/eligibility service, or | (iv)One outside expert of
two years, whichever is less, and have | appropriate level to be
successfully completed their probation period for | nominated Chairperson -
promotion to the next higher grade along with | Member.
their juniors who have already completed such
qualifying/eligibility service

(b) For Deputation (ISTC)/ Absorption:
Officers of the Central Government/State
Governments/ Union Territories/Universities/
Recognized Research Institutions/Public Sector
Undertakings/Semi—Government, ~ Statutory or
Autonomous Organisations: :-
(a)(i) Holding analogous post on regular basis in
the parent cadre/department; or
(i1) With five years regular service in the grade
rendered after appointment thereto on a regular
basis in Pay Level 11 or equivalent in the parent
cadre/department; and
(b) Possessing the educational qualification and
experience prescribed for Direct Recruitment
under column 7.

1 2 3 4 5 6 7 8
Deputy #445(2017) | General Pay Level 11 | Selection | 40 (a) Bachelor’s Degree from a recognised | No
Director 8 (New Central (Rs.67,700- Years University/ Institution; and Ten Years

Creation) Service, 2,08,700) experience in handling administration,
Group-A, finance, human resource development
Non- or/ and vigilance matters depending on
Ministerial the post requirement.

Desirable: MBA degree or equivalent
from a recognised university/Institution
OR
(b)Full time Degree of Law from a
recognised University or institution with
Six years experience of handling legal
matters or working experience as Law
Officer in a reputed Government/
Autonomous body /Research Institutions
/Universities/ PSUs/ Law firms.
OR

(c) Masters” Degree or equivalent from
a recognised university or institution in
Chemistry/Bio chemistry/ Food
Technology/Edible  Oil  Technology/
Microbiology/Dairy Technology/
Agriculture Sciences/ Veterinary
Science/  Bio-technology/  Nutrition/
Toxicology/ Nano Technology/ Fruit &
Vegetable technology/ Food Safety
&Quality Assurance/ Life Science/
Public Health/ Medicine or any other
related disciplines with Ten years

> 44 posts of Deputy Directors against 30 sanctioned posts of Deputy Director, 03 sanctioned post of Chief Technical Officer,
05 sanctioned posts of Microbiologist and 06 posts of Scientist IV(2) all in same Pay Level 11.
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experience of working in research and
development in Laboratory/ Research
Institutions /Scientific Organisations in
the field of food science/ standards/
safety out of which at least Four years
should be as group leader or in a
supervisory capacity and should have
handled food science related
programmes involving planning,
development and coordination;

OR

(d)(i) Doctorate Degree in any of the
aforesaid subjects with Seven Years
experience of working in research and
development in Laboratories/ Research
Institutions /Scientific Organisations in
the field of food science/ standards/
safety out of which at least Four years
should be as group leader or in a
supervisory capacity and should have
handled food science related
programmes involving planning,
development and coordination; and
(d)(ii) Should have published research
work in related field.

Note 1: Qualifications are relaxable at
the discretion of the Competent
Authority in the case of candidates
otherwise well qualified.

Note 2: The qualification(s) regarding
experience is relaxable at the discretion
of the Competent Authority in the case
of candidates belonging to Scheduled
Castes or Scheduled Tribes if at any
stage of selection, the Competent
Authority is of the opinion that sufficient
number of candidates from these
communities possessing the requisite
experience are not likely to be available
to fill up the vacancy reserved for them.
Note 3: The educational qualification &
experience from the above will be
decided as per functional requirement of
the post which shall be mentioned in the
advertisement on each occasion

9 10 11 12 13
2 Years (1)60% by Promotion (a) For Promotion: Selection Committee shall | NA
failing which | Assistant Director/Assistant Director (Technical)/ | consist of —
Deputation Food Analyst in Level 10 (Rs.56,100-1,77,500) with | (i) Chief Executive Officer,

(including short-term
contract)/ absorption

(i1)40% by
recruitment

Direct

five years’ service in the grade rendered after
appointment thereto on a regular basis.

Note 1: The eligibility list for promotion shall be
prepared with reference to the date of completion by
the officers of the prescribed qualifying service in
their respective grade/post.

Note 2: Where juniors who have completed their
qualifying/eligibility service are being considered
for promotion, their seniors would also be
considered provided they are not short of the
requisite qualifying/ eligibility service by more than
half of such qualifying/eligibility service, or two
years, whichever is less, and have successfully
completed their probation period for promotion to
the next higher grade along with their juniors who

FSSAI- Chairman.
(ii) Executive Director,
FSSAI- Member

(iii) Advisor, FSSAI-
Member.

(iv)One outside expert of
appropriate level to be
nominated by Chairperson
- Member.
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have already completed such qualifying/eligibility
service

(b) For Deputation (ISTC)/ Absorption:
Officers of the Central Government/State
Governments/  Union  Territories/Universities/
Recognized Research Institutions/Public Sector
Undertakings/Semi—Government, Statutory or
Autonomous Organisations :-
(a)(i) Holding analogous post on regular basis in the
parent cadre departments; or
(ii) With five years regular service in the grade
rendered after appointment thereto on a regular basis
in Pay Level 10 or equivalent in the parent
cadre/department; or
(iii) With six years regular service in the grade
rendered after appointment thereto on a regular basis
in Pay Level 8 or equivalent in the parent
cadre/department; and
(b) Possessing the educational qualification and
experience prescribed for Direct Recruitment under

column 7.

1 2 3 4 5 6 7 8
Assistant General Pay Level Selection | 35 Years (a) Bachelor’s Degree from a | No
Director #228(2017) Central 10 recognised University/

Service, (Rs.56,100- Institution; and 6  years’
Group-A, 1,77,500) experience in handling
Non- administration, finance, human
Ministerial resource development or/ and

vigilance and accounts matters
depending on the post
requirement.

Desirable: MBA degree from a
recognised university/Institution

OR
(b) Degree of Law from a
recognised University or

institution with three years
experience of handling legal
matters or working experience
as Law Officer in a reputed
Government/ Autonomous body
/Research Institutions
/Universities/ PSUs/Law firms.
Note 1: Qualifications are
relaxable at the discretion of the
Competent Authority in the case
of candidates otherwise well
qualified.

Note 2: The qualification(s)
regarding experience is relaxable
at the discretion of the
Competent Authority in the case
of candidates belonging to
Scheduled Castes or Scheduled
Tribes if at any stage of
selection, the Competent
Authority is of the opinion that
sufficient number of candidates
from these communities
possessing the requisite
experience are not likely to be
available to fill up the vacancy
reserved for them.

622 posts of Assistant Director against 22 sanctioned posts of Assistant Director in Pay Level 10.
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Note 3: The educational
qualification & experience from
the above will be decided as per
functional requirement of the
post which shall be mentioned in
the advertisement on each

occasion
9 10 11 12 13
2 Years (i) 50% by Promotion (a) For Promotion: Selection Committee shall consist NA
failing which | Administrative Officer in Level | of -

Deputation (including
short-term  contract)/
absorption

(i) 50% by Direct
recruitment

8(Rs.47,600-1,51,100)  with  two
years’ service in the grade rendered
after appointment thereto on a regular
basis.
Note 1: Where juniors who have
completed their qualifying/eligibility
service are being considered for
promotion, their seniors would also
be considered provided they are not
short of the requisite qualifying/
eligibility service by more than half
of such qualifying/eligibility service,
or two years, whichever is less, and
have successfully completed their
probation period for promotion to the
next higher grade along with their
juniors who have already completed
such qualifying/eligibility service
(b) For Deputation (ISTC)/
Absorption:
Officers of the Central
Government/State Governments/
Union Territories/Universities/
Recognized Research Institutions/
Public Sector Undertakings/Semi—
Government, Statutory or
Autonomous Organisations :-
(a)(i) Holding analogous post on
regular  basis in the parent
cadre/department; or
(i1) with two years regular service in
the grade rendered after appointment
thereto on a regular in pay Level 8 or
equivalent in the parent
cadre/department; or
(iii) With three years regular service
in the grade rendered after
appointment thereto on a regular in
Pay Level 7 or equivalent in the
parent cadre/ department; or
(iv) With eight years regular service
in the grade rendered after
appointment thereto on a regular in
the Pay Level 6 or equivalent in the
parent cadre/department and
(b) Possessing the educational
qualification and experience
prescribed for Direct Recruitment
under column 7.

(i) Chief Executive Officer, FSSAI-
Chairman.

(ii) Executive Director, FSSAI-
Member

(iii) Advisor, FSSAI- Member.

(iv) One outside expert of
appropriate level to be nominated
Chairperson - Member.
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1

2 3

4 5 6

7

Administrative
Officer

18 (New Central

Non-

#117(2017) | General

Creation) Service,
Group-B,

Ministerial

Pay Level 08 | Selection | 30 Years
(Rs.47,600-
1,51,100)

Bachelor’s Degree from a
recognised University/
Institution; and 3 years’
experience in handling
administration,  finance,
human resource
development or/ and
vigilance and accounts
matters depending on the
post requirement.
Desirable: MBA degree
from a recognised
university/Institution  in
personnel/human resource
management or Finance
Note 1: Qualifications are
relaxable at the discretion
of the Competent
Authority in the case of
candidates otherwise well
qualified.

Note2:The qualification(s)
regarding experience is
relaxable at the discretion
of the Competent
Authority in the case of
candidates belonging to
Scheduled  Castes  or
Scheduled Tribes if at any
stage of selection, the
Competent Authority is of
the opinion that sufficient
number of candidates
from these communities
possessing the requisite
experience are not likely
to be available to fill up
the vacancy reserved for
them.

Note 3: The educational
qualification & experience
from the above will be
decided as per functional
requirement of the post
which shall be mentioned
in the advertisement on
each occasion

10

11

12

13

2 Years

(i) 90% by Promotion
failing which Deputation
(including short-term
contract) / absorption

(i) 10% by Direct
recruitment

(a) For Promotion:

Assistant in Level 6(Rs.35,400-1,12,400) with
six years’ service in the grade rendered after
appointment thereto on a regular basis.

Note 1: Where juniors who have completed
their qualifying/eligibility service are being
considered for promotion, their seniors would
also be considered provided they are not short
of the requisite qualifying/ eligibility service
by more than half of such qualifying/eligibility

Selection Committee shall consists

of':-

(i) Executive Director, FSSAI-

Chairman.
(ii) Advisor, FSSAI- Member

(iii)Director, FSSAI - Member

(iv)One outside expert of
appropriate level to be

nominated Chief Executive

Officer - Member.

NA

711 posts of Administrative Officer against the 04 sanctioned post of Senior Finance & Accounts Officer/ Senior Accounts
Officer (Laboratories) in Pay level 9 and 07 sanctioned posts of Finance& Accounts Officer/Admn & Accounts Officer (Zones) in pay

Level 8.
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service, or two years, whichever is less, and
have successfully completed their probation
period for promotion to the next higher grade
along with their juniors who have already
completed such qualifying/eligibility service

(b) For Deputation (ISTC)/ Absorption:
Officers of the Central Government/State
Governments/ Union Territories / Universities
/ Recognized Research Institutions/Public
Sector  Undertakings/  Semi—Government,
Statutory or Autonomous Organisations :-
(a)(i) Holding analogous post on regular basis
in the parent cadre/department; or
(ii) with two years regular service in the grade
rendered after appointment thereto on a
regular basis in the pay level 7 or equivalent in
the parent cadre/department; or
(iii) with Six years regular service in the grade
rendered after appointment thereto on a
regular basis in the Pay Level 6 or equivalent
in the parent cadre/department and
(b) Possessing the educational qualification

Non-Ministerial

Note 1: Qualifications are
relaxable at the discretion
of the Competent
Authority in the case of
candidates otherwise well
qualified.

Note 2: The
qualification(s) regarding
experience is relaxable at
the discretion of the
Competent Authority in
the case of candidates
belonging to Scheduled
Castes or  Scheduled
Tribes if at any stage of
selection, the Competent
Authority is of the opinion
that sufficient number of
candidates from these
communities ~ possessing
the requisite experience
are not likely to be
available to fill up the
vacancy reserved  for
them.

and experience prescribed for Direct
Recruitment under column 7.

1 2 3 4 5 6 7 8
Assistant *39%(2017) | General Central | Pay Level 06 | Selection 30 Bachelor’s Degree from a No
62(New Service,Group- (Rs.35,400- Years recognised University/

Creation) B 1,12,400) Institution

% 39 posts of Assistants against the 12 sanctioned post of Assistant in pay level 6, 01 sanctioned post of Librarian, 03 against

sanctioned posts of Account Assistant in Pay Level 6 and 23 posts against sanctioned post of Laboratory Assistant in Pay level 3.
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10

11

12

13

2 Years

(i) 10% by Promotion
failing which Deputation
(including short-term
contract) / absorption

(i) 90% by Direct
recruitment

(a) For Promotion:
Junior Assistant (Grade-I)
4(Rs.25,500-81,100) with ten years’
service in the grade rendered after
appointment thereto on a regular basis.
Note 1: Where juniors who have
completed their qualifying/eligibility
service are being considered for
promotion, their seniors would also be
considered provided they are not short of
the requisite qualifying/ eligibility service
by more than half of such
qualifying/eligibility ~service, or two
years, whichever is less, and have
successfully completed their probation
period for promotion to the next higher
grade along with their juniors who have
already completed such
qualifying/eligibility service

(b) For Deputation

Absorption:
Officers of the Central Government/State
Governments/ Union Territories/
Universities/Recognized Research
Institutions/Public Sector Undertakings/
Semi—Government, Statutory  or
Autonomous Organisations :-
(a)(i) Holding analogous post on regular
basis in the parent cadre; or
(ii) with Ten years regular service in the
grade rendered after appointment thereto
on a regular basis in the Pay Level 4 or
equivalent in the parent cadre/department
and
(iii) Possessing three years’ experience in
administration, human resource
development, or / and vigilance matters
depending on the post requirement.
(b) Possessing the educational
qualification and experience prescribed
for Direct Recruitment under column 7.

in Level

(ASTC)/

Selection Committee shall

consists of:-

(i) Executive Director,
FSSAI- Chairman.

(ii)) Advisor, FSSAI- Member

(iii) Director, FSSAI -
Member

(iv) One outside expert of
appropriate level to be
nominated by Chief
Executive Officer -
Member.

NA

1

2 3

4 5 6

7

Junior
Assistant
(Grade-I)

General
Central
Service,
Group-C

#12° (2017)

Non-
Ministerial

Pay Level 04 | Selection 25 Years
(Rs.25,500-
81,100)

Bachelor’s Degree from a
recognised University
/Institution

Note 1: Qualifications are
relaxable at the discretion
of the Competent
Authority in the case of
candidates otherwise well

qualified.
Note 2: The
qualification(s) regarding

experience is relaxable at
the discretion of the
Competent Authority in
the case of candidates
belonging to Scheduled
Castes or Scheduled Tribes

No

912 posts of Junior Assistant in Pay Level 4 against 12 sanctioned posts of Senior Laboratory Assistant in pay level 5.
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if at any stage of selection,
the Competent Authority is
of the opinion that
sufficient ~ number  of
candidates from these
communities ~ possessing
the requisite experience
are not likely to be
available to fill up the

vacancy reserved for them.

9 10 11 12 13
2 Years (i) 10% by Promotion | For Promotion: Selection Committee shall NA
failing which Deputation | Junior Assistant Grade-II in Level 2 | consists of:
(including short-term | (Rs.19900-63200) with eight years’ service | (i)Director, FSSAI- Chairman.
contract) / absorption in the grade rendered after appointment
(ii) 90% by Direct | thereto on a regular basis. (ii)Joint Director FSSAI -
recruitment Note 1: Where juniors who have completed | pMember
their qualifying/eligibility service are being
considered for prpmotion, t'heir seniors (iiii) Deputy Director- Member
would also be considered Pr(.)v1ded th.ey.are (iv)One outside expert of
nqt. §I}ort of the requisite qualifying/ appropriate  level to  be
el1g1'b1l}ty service .by more than half of such | . .4 Chief Executive
qualifying/eligibility service, or two years, | (i or - Member.
whichever is less, and have successfully
completed their probation period for
promotion to the next higher grade along
with their juniors who have already
completed such qualifying/eligibility service
1 2 3 4 5 6 7 8
Junior *13 General Pay Level | Non- NA Bachelor’s Degree from a No
Assistant (2017) Central 02 Selection recognised University /Institution
(Grade-1II) 13 (New | Service,Group- | (Rs.19900- Note 1: Qualifications are relaxable
Creation) | C 63200) at the discretion of the Competent
Authority in the case of candidates
Non- otherwise well qualified.
Ministerial Note 2: The qualification(s)
regarding experience is relaxable at
the discretion of the Competent
Authority in the case of candidates
belonging to Scheduled Castes or
Scheduled Tribes if at any stage of
selection, the Competent Authority
is of the opinion that sufficient
number of candidates from these
communities possessing the
requisite experience are not likely to
be available to fill up the vacancy
reserved for them.
9 10 11 12 13
2 Years (i) 100% Promotion | For Promotion: Selection Committee shall NA
failing which | MTS in Level 1 (Rs.18,000-56,900) with | consists of:
Deputation (including | three years’ service in the grade rendered ())Director, FSSAI-
short-term contract) / | after appointment thereto on a regular basis. Chairman.
absorption Note 1: Where juniors who have completed
their qualifying/eligibility service are being | (ii)Joint Director FSSAI -
considered for promotion, their seniors | Member
would also be considered provided they are
not §l}ort of the requisite qualifying/ (i) Deputy Director-
eligibility service by more than half of such | 1o ber
qua.hfymg/ehglblhty service, or two years, | \)0ne outside expert of
whichever is less, and have successfully appropriate level to be
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completed their probation period for
promotion to the next higher grade along
with their juniors who have already
completed such qualifying/eligibility service

nominated Chief Executive
Officer - Member.

(including short-
term contract) /
absorption

after appointment thereto on a regular basis.
Note 1: Where juniors who have completed their
qualifying/eligibility service are being considered
for promotion, their seniors would also be
considered provided they are not short of the
requisite qualifying/ eligibility service by more
than half of such qualifying/eligibility service, or
two years, whichever is less, and have successfully
completed their probation period for promotion to
the next higher grade along with their juniors who
have already completed such qualifying/eligibility
service

(b) For Deputation (ISTC)/ Absorption:
Officers of the Central Government/State
Governments/  Union  Territories/Universities/
Recognized Research Institutions/Public Sector
Undertakings/Semi—~Government,  Statutory or
Autonomous Organisations :
(a)(i) Holding analogous post on regular basis in
the parent cadre/department; or
(i) with 2 years regular service in the grade
rendered after appointment thereto on a regular
basis in the pay Level 8 or equivalent in the parent
cadre/department; or
(i) With three years regular service in the grade
rendered after appointment thereto on a regular
basis in the Pay Level 7 or equivalent in the
parent cadre/department; or
(i) With eight years regular service in the grade
rendered after appointment thereto on a regular
basis in the Pay Level 6 or equivalent in the
parent cadre/department and
(b) Possessing the following
qualification and experience :-
Masters degree of a recognized University in
Hindi with English as a compulsory or elective
subject or as the medium of examination at the
degree level;

educational

OR
Master’s degree of a recognized University in
English with Hindi as a compulsory or elective
subject or as the medium of examination at the
degree level;

OR
Master’s degree of a recognized University in any
subject other than Hindi or English, with Hindi
medium and English as a compulsory or elective
subject or as the medium of examination at the
degree level;

FSSAI- Chairman.
(ii) Executive Director,
FSSAI - Member

(iii) Advisor, FSSAI-

Member.

(iv)One outside expert of

appropriate level to be

nominated  Chairperson
- Member.

1 2 3 4 5 6 7 8
Assistant 1 (New General Pay Level Selection NA NA NO
Director (OL) Creation) | Central 10

Service, (Rs.56,100-
Group-A 1,77,500)
Non-
Ministerial
9 10 11 12 13
2 Years 100% by promotion (a) For Promotion: Selection Committee shall NA
failing which Hindi Translator in Level 6(Rs.35,400-1,12,400) | consist of —
deputation with eight years’ service in the grade rendered | (i) Chief Executive Officer,
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OR
Master’s degree of a recognized University in any
subject other than Hindi or English, with English
medium and Hindi as a compulsory or elective
subject or as the medium of examination at the
degree level;

OR
Master’s Degree of a recognized University in any
subject other than Hindi or English, with Hindi
and English as compulsory or elective subjects or
either of the two as a medium of examination and
the other as a compulsory or elective subject at
degree level; and
(ii) Three years’s experience of using/applying
terminology (terminological work) in Hindi and
translation work from English to Hindi or vice-

versa, preferably of technical or scientific
literature under Central/State  Government/
Autonomous Body/Statutory Organization/

PSU/Universities or educational institutaions

OR

Three years experience of teaching in Hindi and
English or research in Hindi or English under
Central/State  Governments/ Autonomous Body/
Statutory Organization/ PSUs/ Universities or
recognized research or educational institutions

medium of examination at the
degree level;

OR
Master’s degree of a
recognized ~ University  in

English with Hindi as a
compulsory or elective subject
or as the medium of
examination at the degree level;
OR

Master’s degree of a
recognized University in any
subject other than Hindi or
English, with Hindi medium
and English as a compulsory or
elective subject or as the
medium of examination at the
degree level;

OR

Master’s degree of a
recognized University in any
subject other than Hindi or
English, with English medium
and Hindi as a compulsory or
elective subject or as the
medium of examination at the
degree level;

OR

Master’s  Degree of a
recognized University in any
subject other than Hindi or
English, with Hindi and
English as compulsory or
elective subjects or either of the
two as a medium of

1 2 3 4 5 6 7 8
Hindi 5 (New Group-‘B’ | Pay Level Not 30 Years Masters degree of a recognized
Translator creation) Non- 06 Applicable University in Hindi with

Ministerial (Rs.35,400- English as a compulsory or
1,12,400) elective subject or as the




76

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

examination and the other as a
compulsory or elective subject
at degree level;

AND

Recognized Diploma or
Certificate course in translation
from Hindi to English & vice
versa or two years’ experience
of translation work from Hindi
to English and vice versa in
Central or State Government
office, including Government
of India Undertaking.

Note 1: Qualifications are
relaxable at the discretion of
the Competent Authority in the
case of candidates otherwise
well qualified.

Note 2: The qualification(s)
regarding experience is
relaxable at the discretion of
the Competent Authority in the
case of candidates belonging to
Scheduled Castes or Scheduled
Tribes if at any stage of
selection, the Competent
Authority is of the opinion that
sufficient number of candidates
from these communities
possessing the requisite
experience are not likely to be
available to fill up the vacancy
reserved for them.

9 10 11 12 13
2 Years 100% by direct | NA Selection Committee shall consist of: NA
recruitment (i) Executive Director, FSSAI- Chairman.
(ii) Director, FSSAI - Member
(iii) Joint Director, FSSAI- Member
(iv) One outside expert of appropriate level to be nominated by
Chief Executive Officer - Member
1 2 3 4 5 6 7 8
Senior Private | *3'%2017) | General Pay Level Selection NA NA NO
Secretary 6(New Central 08
Creation) Service, (Rs.47,600-
Group-B 1,51,100)
Non-
Ministerial
9 10 11 12 13
NA 100% by promotion (a) For Promotion: Selection Committee shall NA
failing which Personal Secretary in Level 7(Rs.44,900- | consists of:-

absorption

deputation (including
short-term contract) /

1,42,400) with two years’ service in the grade
rendered after appointment thereto on a regular
basis.
Note 1: The eligibility list for promotion shall be
prepared with reference to the date of completion
by the officers of the prescribed qualifying
service in their respective grade/post.

Note 2: Where juniors who have completed their

(i) Executive Director, FSSAI-
Chairman.

(ii) Advisor, FSSAI- Member

(iii) Director, FSSAI- Member

(iv) One outside expert of
appropriate level to be
nominated by Chief
Executive Officer - Member

903 posts of Senior Private Secretary against 03 sanctioned post of Senior Private Secretary in Pay Level 8.
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qualifying/eligibility service are being considered
for promotion, their seniors would also be
considered provided they are not short of the
requisite qualifying/ eligibility service by more
than half of such qualifying/eligibility service, or
two years, whichever is less, and have
successfully completed their probation period for
promotion to the next higher grade along with
their juniors who have already completed such
qualifying/eligibility service

(b) For Deputation (ISTC)/ Absorption:
Officers of the Central Government/State
Governments/ Union
Territories/Universities/Recognized Research
Institutions/Public ~ Sector Undertakings/Semi—
Government, Statutory or  Autonomous
Organisations :-
(i) Holding analogous post on regular basis in the
parent cadre/department; or
(i) with two years regular service in the grade
rendered after appointment thereto on a regular
basis in Pay Level 6 or equivalent in the parent
cadre/department.

deputation (including
short-term contract) /
absorption

1,12,400) with five years’ service in the grade
rendered after appointment thereto on a regular
basis.

Note 1: The eligibility list for promotion shall
be prepared with reference to the date of
completion by the officers of the prescribed
qualifying service in their respective
grade/post.

Note 2: Where juniors who have completed
their qualifying/eligibility service are being
considered for promotion, their seniors would
also be considered provided they are not short
of the requisite qualifying/ eligibility service
by more than half of such qualifying/eligibility
service, or two years, whichever is less, and
have successfully completed their probation
period for promotion to the next higher grade
along with their juniors who have already
completed such qualifying/eligibility service
(d) For Deputation
Officers of the Central Government/State
Governments/ Union
Territories/Universities/Recognized Research
Institutions/Public Sector Undertakings/Semi—
Government, Statutory or Autonomous
Organisations :-
(i) Holding analogous post on regular basis in
the parent cadre/department; or
(i1) with five years regular service in the grade
rendered after appointment thereto on a regular
basis in the Pay Level 6 or equivalent in the
parent cadre/department.

®

(i)
(iif)
(iv)

Executive Director,
FSSAI- Chairman.
Advisor, FSSAI

- Member
Director, FSSAI

- Member
One outside expert of
appropriate level to be
nominated by Chief
Executive Officer

- Member

1 2 3 4 5 6 7 8
Personal 17 (New | Group-B Pay Level 07 (Rs.44,900- Selection NA NA NO
Secretary Creation) | Non- 1,42,400)

Ministerial
9 10 11 12 13
NA 100% by promotion (c) For Promotion: Selection Committee shall NA
failing which Personal Assistant in Level 6(Rs. 35,400- | consists of:-
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1 2 3 4 5 6 7 8
Personal General Pay Level Not 30 (i) Bachelor’s Degree from
Assistant #33112017) Central 06 Applicable Years | a recognised University/ NA

Service,Group- | (Rs.35,400- institution with proficiency
19 (New B 1,12,400) in shorthand (80 WPM)
Creation) Non- and typing (40 WPM -
Ministerial English) and/ or (35 WPM-

Hindi)

(ii) Should be computer
literate and proficient in
using MS Office and
internet etc.

Desirable:

Diploma or certificate in
office management and
secretarial procedure or
equivalent from a
recognised or reputed
institution.

Note 1: Qualifications are
relaxable at the discretion
of the Competent Authority
in the case of candidates
otherwise well qualified.

Note 2: The
qualification(s) regarding
experience is relaxable at
the discretion of the
Competent Authority in the
case of candidates
belonging to Scheduled
Castes or Scheduled Tribes
if at any stage of selection,
the Competent Authority is
of the opinion that
sufficient ~ number  of
candidates from these
communities ~ possessing
the requisite experience are
not likely to be available to
fill up the vacancy reserved
for them.

9 10 11 12 13

2 Years 100% by direct NA Selection Committee shall consist of:- NA
recruitment (i) Executive Director, FSSAI- Chairman.
(ii) Advisor, FSSAI- Member
(iii)Director, FSSAI- Member

(iv)One outside expert of appropriate level to be
nominated by Chief Executive Officer - Member

133 posts of Personal Assistant against 15 sanctioned post of Personal Assistant in Pay Level 6 and 18 sanctioned post of
Private Secretary in Pay Level 6.
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1 2 3 4 5 6 7 8
Staff Car #712(2017) | General Pay Level Not Applicable | 25 (i) Possession of a valid driving NA
Driver 2 (New Central 02 Years license for motor cars;
(Ordinary Creation) Service, (Rs.19,900- (ii) Knowledge of motor
Grade) Group-C 63,200) mechanism (The candidate
should be able to remove
Non- minor defects in vehicle)
Ministerial (iii)Experience of driving a motor

car for atleast 3 years; and
(iv) Pass in 10" Standard
Note 1: Qualifications are
relaxable at the discretion of the
Competent Authority in the case
of candidates otherwise well
qualified.
Note 2: The qualification(s)
regarding experience is relaxable
at the discretion of the
Competent Authority in the case
of candidates belonging to
Scheduled Castes or Scheduled
Tribes if at any stage of
selection, the Competent
Authority is of the opinion that
sufficient number of candidates
from these communities
possessing the requisite
experience are not likely to be
available to fill up the vacancy
reserved for them.

9 10 11 12 13
2 Years Deputation/ Deputation/ Absorption: Selection Committee consists NA
Absorption failing | From amongst the regular Staff Car Driver in | of:-
which by Direct Pay Level -1 in any Government i) Director, FSSAI- Chairman.
Recruitment. Organization and who fulfill the necessary
For armed forces qualification as mentioned in column 7 ii) Joint Director FSSAI —
Personnel: Member
Deputation/ Re-
employment. iii) Deputy Director- Member

iv) One outside expert of
appropriate level to be

nominated by Chief
Executive Officer -
Member
1 2 3 4 5 6 7 8
Multi Tasking | *50"3(2017) | General Pay Level Not Applicable | 25 Matriculation or equivalent
Staff (MTS) 5 (New Central 01 Years | from recognised board
Creation) Service, (Rs.18,000- Note 1: Qualifications are
Group-C 56,900) relaxable at the discretion of
the Competent Authority in
Non- the case of candidates
Ministerial otherwise well qualified.

1207 posts of Staff Car Driver (Ordinary Grade) 01 sanctioned post of Driver in Pay Level 02 and 06 sanctioned post of
LDC/Store Keeper/Hindi Typist/Store Clerk in Pay Level 2.

'3 50 posts of Multi Tasking Staff (MTS) against 26 sanctioned posts of Peons in pay Level 1 and against 24 sanctioned
posts of Laboratory Attendant/Peon/Durwan/Watchman/Sweeper in Pay Level 1.
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Note 2: The qualification(s)
regarding experience is
relaxable at the discretion of
the Competent Authority in
the case of candidates
belonging to Scheduled Castes
or Scheduled Tribes if at any
stage of  selection, the
Competent Authority is of the
opinion that sufficient number
of candidates from these
communities possessing the
requisite experience are not
likely to be available to fill up
the vacancy reserved for them.

Technology/ Agriculture Sciences/
Veterinary Science/ Bio-technology/
Nutrition/Toxicology/Nano

Technology/Fruit & Vegetable
technology/ Food Safety & Quality
Assurance/ Life
Science/Medicine/Public Health or
any other related disciplines.

Desirable qualification:-

Doctorate Degree in any of the
aforesaid subjects

Note 1: Qualifications are relaxable at
the discretion of the Competent
Authority in the case of candidates
otherwise well qualified.

Note 2: The qualification(s) regarding
experience is relaxable at the
discretion of the Competent Authority
in the case of candidates belonging to
Scheduled Castes or Scheduled Tribes
if at any stage of selection, the
Competent Authority is of the opinion
that sufficient number of candidates
from these communities possessing
the requisite experience are not likely
to be available to fill up the vacancy
reserved for them.

9 10 11 12 13
2 Years 100% by direct NA Selection Committee consists of: - NA
recruitment (i) Director, FSSAI- Chairman.
(ii) Joint Director FSSAI - Member
(iii) Deputy Director, FSSAI- Member
(iv) One outside expert of appropriate level to be
nominated by Chief Executive Officer — Member
1 2 3 4 5 6 7 8
Assistant #31'%2017) | General Pay Level Selection 35 Masters’ Degree or equivalent from a NO
Director 37(New Central 10 Years recognised university or institution in
(Technical) Creation) Service, (Rs.56,100- field of Chemistry/Bio
Group-A 1,77,500) chemistry/Food Technology/ Edible
Non- 0il Technology/ Microbiology/ Dairy
Ministerial

' 31 posts of Assistant Director (Technical) against 07 sanctioned posts of Assistant Director in pay Level 10, against 12
sanctioned post of Senior Analyst in Pay Level 10 and against 12 sanctioned posts of Scientist Group IV (1) in Pay Level 10 with

change in name of designation.
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10

11

12

13

2 Years

i 60%

(i)

recruitment

(including
contract)/ absorption

40%

by Promotion
failing which Deputation
short-term

Direct

For Promotion:

80% from Technical Officer in Level
7(Rs.44,900-1,42,400) with three years’ service
in the grade rendered after appointment thereto
on a regular basis and

20% from CFSO in Level 7 (Rs.44,900-
1,42,400) with three years’ service in the grade
rendered after appointment thereto on a regular
basis.

Note 1: The eligibility list for promotion shall be
prepared with reference to the date of completion
by the officers of the prescribed qualifying
service in their respective grade/post.

Note 2: Where juniors who have completed their
qualifying/eligibility =~ service = are  being
considered for promotion, their seniors would
also be considered provided they are not short of
the requisite qualifying/ eligibility service by
more than half of such qualifying/eligibility
service, or two years, whichever is less, and have
successfully completed their probation period for
promotion to the next higher grade along with
their juniors who have already completed such
qualifying/eligibility service

For Deputation (ISTC)/ Absorption:

Officers of the Central Government/State
Governments/ Union
Territories/Universities/Recognized Research
Institutions/Public  Sector Undertakings/Semi—
Government, Statutory or Autonomous
Organisations :

(a)(i) Holding analogous post on regular basis in
the parent cadre/department; or

(i1) with two years regular service in the grade
rendered after appointment thereto on a regular
basis in the Pay Level 8 or equivalent in the
parent cadre/department; or

(i1) With three years regular service in the grade
rendered after appointment thereto on a regular
basis in the Pay Level 7 or equivalent in the
parent cadre/department; or

(iii))With eight years regular service in the grade
rendered after appointment thereto on a regular
basis in the Pay Level 6 or equivalent in the
parent cadre/department and

(b) Possessing the educational qualification and
experience prescribed for Direct Recruitment
under column 7.

Selection Committee shall
consist of —

(i) Chief Executive Officer,
FSSAI- Chairman.

(ii) Executive Director,
FSSAI- Member

(iii) Advisor, FSSAI- Member.
(iv)One expert of appropriate
level to be nominated
Chairperson - Member.

NA

1

2

3

4 5 6

7

Food Analyst

10 (New
Creation)

General
Central
Service,
Group-A
Non-

Ministerial

Pay Level 10 Not 35
(Rs.56,100- Applicable | Years
1,77,500)

(i) Master’s degree in Chemistry
or Biochemistry or microbiology
or Dairy Chemistry or Food
Technology, Food and Nutrition
or Bachelor of Technology in
Dairy/Oil or degree in Veterinary
Sciences from a university
established in India by law or is
an associate of the Institution of
Chemists (India) by examination
in the section of Food Analysts
conducted by the Institution of
Chemists (India) or any other
equivalent qualification
recognized and notified by the
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Central government for such
purposes and has not less than
three years experience in the
analysis of food; and

(ii) Has been declared qualified
for appointment as a Food
Analyst by a board appointed and
notified by the Authority

Note 1: Qualifications are
relaxable at the discretion of the
Competent Authority in the case
of candidates otherwise well
qualified.

Note 2: The qualification(s)
regarding experience is relaxable
at the discretion of the
Competent Authority in the case
of candidates belonging to
Scheduled Castes or Scheduled
Tribes if at any stage of
selection, the Competent
Authority is of the opinion that
sufficient number of candidates
from these communities
possessing the requisite
experience are not likely to be
available to fill up the vacancy
reserved for them.

9 10 11 12 13
2 Years 100% by direct NA Selection Committee consists of :- NA
recruitment (i) Chief Executive Officer, FSSAI- Chairman.
(ii) Advisor, FSSAI- Member
(iii) Executive Director, FSSAI- Member.
(iv) One outside expert of appropriate level to be nominated
by Chairperson — Member
1 2 3 4 5 6 7 8
Technical Officer | *62"(2017) | General Pay Level Not Applicable | 30 Masters’ Degree from a No
219(New Central 07 Years | recognised  university  or
Creation) Service, (Rs.44,900- institution in Chemistry/Bio
Group-B 1,42,400) chemistry/Food Technology/
Edible  Oil  Technology/
Non- The Microbiology/ Dairy
Ministerial | Technical Technology/ Agriculture
Officer on Engineering/ Veterinary
completion Science/ Bio-teochnlogy/
of 3" Year Nutrition/Toxicology/ Public
and 6™ Health/ Fruit & Vegetable
Year may technology/ Food Safety &
be granted Quality ~ Assurance/  Life
non- Science/Medicine or any other
functional related disciplines
upgradation OR
in pay BE/B.Tech in Food
Level 8 and Technology or Dairy
9 Technology or Biotechnology
respectively or Oil Technology or
subject to Agricultural Science or
their Veterinary Sciences or Bio-
vigilance Chemistry or Microbiology
clearance. Note 1: Qualifications are

'3 62 posts of Technical Officers against 20 sanctioned posts of Technical Officer and against 42 sanctioned posts of
Technical Officer/ Lecturer, Junior Analyst, Junior Analyst (Microbiologist) with change in name of designation.
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relaxable at the discretion of
the Competent Authority in
the case of candidates
otherwise well qualified.

Note 2: The qualification(s)
regarding  experience is
relaxable at the discretion of
the Competent Authority in
the case of candidates
belonging to Scheduled Castes
or Scheduled Tribes if at any
stage of  selection, the
Competent Authority is of the
opinion that sufficient number
of candidates from these
communities possessing the
requisite experience are not
likely to be available to fill up
the vacancy reserved for them.

9 10 11 12 13
100% by direct NA Selection Committee shall consists of: NA
recruitment (i) Executive Director, FSSAI — Chairman
(ii) Advisor, FSSAI- Member
(iii)Director, FSSAI- Member
(iv)One outside expert of appropriate level to be nominated
by Chief Executive Officer - Member
1 2 3 4 5 6 7 8
Central Food 74 (New | General Pay Level 07 Not 30 (i) Degree in Food Technology No
Safety Officer Creation) | Central (Rs.44,900- Applicable Years or Dairy Technology or
Service, 1,42,400) Biotechnology or Oil
Group-B The Central Technology or  Agricultural
Non- Food Safety Science or Veterinary Sciences
Ministerial | Officer on or Bio-Chemistry or

completion of
3" Year and
6™ Year of
may be
granted non-
functional pay
Level 8 and 9
respectively
subject to their
vigilance
clearance.

Microbiology or Masters Degree

in Chemistry or degree in
medicine from a recognized
University, or

(ii)any other equivalent/

recognized qualification notified
by the Central Government.

Note 1: Qualifications are
relaxable at the discretion of the
Competent Authority in the case
of candidates otherwise well
qualified.

Note 2: The qualification(s)
regarding experience is relaxable
at the discretion of the
Competent Authority in the case
of candidates belonging to
Scheduled Castes or Scheduled
Tribes if at any stage of
selection, the Competent
Authority is of the opinion that
sufficient number of candidates
from these communities
possessing the requisite
experience are not likely to be
available to fill up the vacancy
reserved for them.

*Subject to variation dependent on workload.

Note- FSSAI will continue to operate against 356 sanctioned posts till creation of new posts.
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9 10 11 12 13
2 Years 100% by NA Selection Committee shall consists of: NA
(During the period of probation | direct (i) Executive Director, FSSAI — Chairman
Direct Recruits shall have to | recruitment (ii) Advisor, FSSAI- Member
successfully complete training as (iii)Director, FSSAI- Member
specified by the Food Authority (iv)One outside expert of appropriate level to be nominated
in a recognized institute or by Chief Executive Officer - Member
Institution approved for the
purpose for confirmation)
Information Technology & Specialized Cadre
Name of | Number Classification | Level in Pay Whether Age Educational and other | Whether age
Post of Post of Post Matrix Selection Post | Limit for Qualifications and
or Non Direct required for Direct educational
Selection Post | Recruits Recruits qualifications
prescribed for
Direct Recruits
will apply in
case of
promotees
1 2 3 4 5 6 7 8
Senior 4 (New General Pay Level 12 Selection 50 Years (i) B. Tech/ NA
Manager | Creation) | Central (Rs.78,800- M. Tech in Computer
(IT) Service, 2,09,200) Science or any other
Group-A, or Consolidated Engineering
Non- remuneration in Discipline/
Ministerial the range of MCA/Bachelors

Rs.110000-
Rs.275000
depending upon
years of
experience

Degree in Relevant
field.

(ii) 10 to 29 years of
total experience
(iii) minimum 5
years’ experience in
relevant field.

Note 1:
Qualifications are
relaxable at  the
discretion of the
Competent Authority
in the case of
candidates otherwise
well qualified.

Note 2: The
qualification(s)

regarding experience
is relaxable at the
discretion of the
Competent Authority
in the case of
candidates belonging
to Scheduled Castes
or Scheduled Tribes
if at any stage of
selection, the
Competent Authority
is of the opinion that
sufficient number of
candidates from these
communities
possessing the
requisite  experience
are not likely to be
available to fill up the
vacancy reserved for
them.

Note 3: The
aforesaid educational
qualification &
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experience is the
basic eligibility
criteria.  Additional
requirements on
functional basis, if
any, shall be
mentioned in the
advertisement on

each occasion.

Period of Method of Recruitment In case of recruitment by promotion / If a departmental Circumstances
Probation if whether by Direct deputation/ transfer, grades from which Promotion in which Union
any? Recruitment or by promotion/deputation/transfer to be made Committee exists, Public Service
Promotion or by what is its Commission is
Deputation/ transfer and composition to be consulted
percentage of the in making
vacancies to be filled by recruitment
various methods
9 10 11 12 13
1 Year (i) 25% by promotion | For Promotion: Selection NA
failing which deputation | Manager (IT) in Level 11(Rs. 67700- | Committee for
(including  short  term | 208700) with five years’ service in the | shall consists of:
contract)/ absorption. grade rendered after appointment thereto on | (i) Chief
(i) 75% by direct | aregular basis. Executive
Recruitment Note 1: Where juniors who have completed Officer,
their qualifying/eligibility service are being ESSAL
considered for promotion, their seniors .
would also be considered provided they are Chairman.
not short of the requisite qualifying/ | .
eligibility service by more than half of such | (i) Executive
qualifying/eligibility service, or two years, | Director, FSSAI-
whichever is less, and have successfully | Member
completed their probation period for
promotion to the next higher grade along | (iii) CTO, FSSAI-
with their juniors who have already | \ember.
completed  such  qualifying/eligibility
service . . (iv) One outside
For Deputation (ISTC)/ Absorption:
Officers of the Central Government/State | SXPTt . of
Governments/ Union | appropriate  level
Territories/Universities/Recognized to be nominated
Research Institutions/Public Sector | by Chairperson -
Undertakings/Semi—Government, Member
Statutory or Autonomous Organisations:-
(a)(i) Holding analogous post on regular
basis in the parent cadre/department; or
(ii) With five years regular service in the
grade rendered after appointment thereto on
a regular basis in the Pay Level 11 or
equivalent; and
(b) Possessing the educational qualification
and experience prescribed for Direct
Recruitment under column 7.

1 2 3 4 5 6 7 8
Manager 4(New General Pay Level 11 Selection 40 Years NA NA
(IT) Creation) Central (Rs.67,700-

Service, 2,08,700)

Group-A, or

Non- Consolidated

Ministerial | remuneration in
the range of
Rs.95000-
Rs.270000
depending upon
years of

experience
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9 10 11 12 13
2 Years By 100%  promotion | For Promotion: Selection NA
failing which Deputy Manager (IT) in Level 10(Rs. Committee for

deputation(including short
term contract) / absorption
/ Direct Recruitment on
contract basis

56,100-1,77,500) with five years’ service
in the grade rendered after appointment

thereto on a regular basis.

Note 1: Where juniors who have completed
their qualifying/eligibility service are being
considered for promotion, their seniors
would also be considered provided they are
not short of the requisite qualifying/
eligibility service by more than half of such
qualifying/eligibility service, or two years,
whichever is less, and have successfully
completed their probation period for
promotion to the next higher grade along
with their juniors who have already
completed  such  qualifying/eligibility

service
For Deputation (ISTC)/ Absorption:

Officers of the Central Government/State
Governments/ Union
Territories/Universities/Recognized
Research Institutions/Public Sector
Undertakings/Semi—Government,

Statutory or Autonomous Organisations:-

(i) Holding analogous post on regular basis
in the parent cadre/ department; or

(i) With three years regular service in the
grade rendered after appointment thereto on
a regular basis in the Pay Level 7 or
equivalent; and

(b) Possessing the following educational

qualification and experience :-

(i) B. Tech/ M. Tech in Computer Science
or any other Engineering Discipline/
MCA/Bachelors Degree in Revelant field

(ii) 7 Years of total experience
(iii) minimum 5 years’ experience in

relevant field.

Note:- The aforesaid  educational
qualification & experience is the basic
eligibility criteria. Additional requirements
on functional basis, if any, shall be
mentioned in the advertisement on each

occasion.

shall consists of:

(i) Chief
Executive
Officer, FSSAI-
Chairman.

(ii) Executive
Director, FSSAI-
Member

(>iii))CTO, FSSAI-
Member.

(iv) One outside
expert of
appropriate  level
to be nominated
by Chairperson -
Member
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1 2 3 4 5 6 7 8
Deputy 9(New General Pay Level 10 Selection 35 Years NA
Manager Creation) Central (Rs.56,100- NA
am) Service, 1,77,500)

Group-A, or
Non- Consolidated
Ministerial | remuneration in
the range of
Rs.80000-
Rs.234000
depending upon
years of
experience
9 10 11 12 13
2 Years By 100%  promotion | For Promotion: Selection Committee | NA
failing which deputation | Assistant Manager (IT) in Level 7(Rs. | for shall consists of:
(including ~ short  term | 44,900-1,42,400) with three years’ service | (ii) Chief  Executive
contract) / absorption / | in the grade rendered after appointment Officer, FSSAI-
Direct Recruitment on | thereto on a regular basis. Chairman.

contract basis

Note 1: Where juniors who have completed
their qualifying/eligibility service are being
considered for promotion, their seniors
would also be considered provided they are
not short of the requisite qualifying/
eligibility service by more than half of such
qualifying/eligibility service, or two years,
whichever is less, and have successfully
completed their probation period for
promotion to the next higher grade along
with their juniors who have already
completed  such  qualifying/eligibility
service

For Deputation (ISTC)/ Absorption:
Officers of the Central Government/State

Governments/ Union
Territories/Universities/Recognized
Research Institutions/Public Sector

Undertakings/Semi—Government,

Statutory or Autonomous Organisations:-
(i) Holding analogous post on regular basis
in the parent cadre/ department; or

(i) With three years regular service in the
grade rendered after appointment thereto on
a regular basis in the Pay Level 7 or
equivalent; and

(b) Possessing the following educational
qualification and experience :-

(i) B. Tech/ M. Tech in Computer Science
or any other Engineering Discipline/
MCA/Bachelors Degree in Revelant field
(ii) 7 Years of total experience

(iii) minimum 5 years’ experience in
relevant field.

Note:-  The  aforesaid  educational
qualification & experience is the basic
eligibility criteria. Additional requirements
on functional basis, if any, shall be
mentioned in the advertisement on each
occasion.

(ii) Executive Director,
FSSAI- Member

(iii)CTO,
Member.

FSSAI-

(iv) One outside expert
of appropriate level to
be nominated by
Chairperson - Member
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1 2 3 4 5 6 7 8
Assistant 25(New General Pay Level 07 Selection 30 Years (i) B. Tech/ M. NA
Manager Creation) Central (Rs.44,900- Tech in Computer
(IT) Service, 1,42,400) Science or any

Group-B or other Engineering
Consolidated Discipline/

Non- remuneration in MCA/Bachelors
Ministerial | the range of Degree in Relevant
Rs.60000- field.

Rs.186000 (ii) 5 Years of total

depending upon experience

years of (iii) minimum 3

experience years’ experience
in relevant field
Note 1:

Qualifications are
relaxable at the
discretion of the
Competent

Authority in the
case of candidates

otherwise well
qualified.

Note 2: The
qualification(s)
regarding

experience is
relaxable at the
discretion of the
Competent
Authority in the
case of candidates
belonging to
Scheduled Castes
or Scheduled
Tribes if at any
stage of selection,
the Competent
Authority is of the
opinion that
sufficient number
of candidates from
these communities
possessing the
requisite
experience are not
likely to be
available to fill up
the vacancy
reserved for them.

Note 3: The
aforesaid
educational
qualification &
experience is the
basic eligibility
criteria. Additional
requirements  on
functional basis, if
any, shall be
mentioned in the
advertisement on
each occasion.




[ 9 HI-@vs 4]

AR <pT TSTAA ¢ SHTERIT

89

9 10 11 12 13
2 Years 95%- Direct Recruitment For Promotion: Selection NA
5%- Promotion failing | IT Assistant in Level 6(Rs. 35400- | Committee shall
which o . 112400) with five years’ service in the | CODSIStS Of:
deputation(including shor t grade rendered after appointment thereto on (1). Executive
term contract) / absorption a regular basis. Dlrgctor, FSSAI -
Chairman
Note 1: Where juniors who have completed (i) CTO, FSSAI-
their qualifying/eligibility service are being Mf:mb.er
considered for promotion, their seniors (iii) Director,
would also be considered provided they are F.SSAI' Member
not short of the requisite qualifying/ (iv)One outside
eligibility service by more than half of such expert O,f
qualifying/eligibility service, or two years, appropriate level
whichever is less, and have successfully to be r}omlnated
completed their probation period for by Ch“}f .
promotion to the next higher grade along Executive Officer
with their juniors who have already | ~ Member
completed  such  qualifying/eligibility
service
For Deputation (ISTC)/ Absorption:
Officers of the Central Government/State
Governments/ Union
Territories/Universities/Recognized
Research Institutions/Public Sector
Undertakings/Semi—Government,
Statutory or Autonomous Organisations:-
(a)(i) Holding analogous post on regular
basis in the parent cadre/department; or
(ii) With five years regular service in the
grade rendered after appointment thereto on
a regular basisin the Pay Level 6 or
equivalent in the parent cadre/department;
and
(b) Possessing the educational qualification
and experience prescribed for Direct
Recruitment under column 7.
1 2 3 4 5 6 7 8
IT Assistant | 6(New General Pay Level 06 Not 30 Years (i) Bachelor’s Degree.
Creation) Central (Rs.35400- Applicable (ii) 2 Years of experience
Service, 112400) in relevant area.
Group-C or Consolidated Note:- The aforesaid
Non- remuneration in educational qualification
Ministerial | the range of Rs. & experience is the basic
50000-150000 eligibility criteria.
depending upon Additional requirements
years of on functional basis, if any,
experience shall be mentioned in the
advertisement on each
occasion.
9 10 11 12 13
2 Years 100%-Direct Recruitment NA Selection Committee shall consists of: NA

(i)Director, FSSAI- Chairman.

(ii) CTO, FSSAI - Member

(iii)Deputy Director- Member

(iv)One outside expert of appropriate level to be
nominated by Chief Executive Officer - Member
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1 2 3 4 5 6 7 8
Principal 1(New General Pay Level 13 Not 50 Years Post Graduate
Manager Creation) Central (Rs.1,23,100- Applicable Degree/Diploma  (Full

Service, 2,15,900) Time courses) in
Group-A, or journalism/ Mass
Non- Consolidated communication/  Public
Ministerial | remuneration in Relation or MBA with
the range of specialization in
Rs.165000- Marketing from a
Rs.280000 recognized university or
depending upon Institute
year of OR
experience Post Graduate
Degree/Diploma in
Social
Work/psychology/Labour

and Social Welfare from
a recognized university
or Institute.

Note 1: Qualifications
are relaxable at the
discretion of the
Competent Authority in
the case of candidates
otherwise well qualified.
Note 2: The
qualification(s) regarding
experience is relaxable at
the discretion of the
Competent Authority in
the case of candidates
belonging to Scheduled
Castes or Scheduled
Tribes if at any stage of
selection, the Competent
Authority is of the
opinion that sufficient
number of candidates
from these communities
possessing the requisite
experience are not likely
to be available to fill up
the vacancy reserved for
them.

Note 3: The aforesaid
educational qualification
& experience is
indicative ~ and  may
undergo change as per
functional  requirement
which shall be mentioned
in the advertisement on
each occasion.

9 10 11 12 13

1 Year 100% Direct Recruitment NA Selection Committee for shall consists of: NA
(i) Chief Executive Officer, FSSAI- Chairman.

(ii) Executive Director, FSSAI- Member

(iii)Advisor, FSSAI- Member.

(iv) Representative of Ministry of Health and

Family Welfare

(iv)One outside expert of appropriate level to be

nominated by Chairperson - Member
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1

2

3

4 5 6

7

Senior
Manager

3(New
Creation)

General
Central
Service,
Group-A

Non-
Ministerial

Pay Level 12 Selection 50 Years
(Rs.78,800-
2,09,200)

or
Consolidated
remuneration in
the range of
Rs.110000-
Rs.275000
depending upon
years of
experience

Post Graduate
Degree/Diploma  (Full
Time courses) in
journalism/ Mass
communication/  Public
Relation or MBA with
specialization in
Marketing from a
recognized university or
Institute

OR

Post Graduate Degree/
Diploma in  Social
Work/psychology/Labour
and Social Welfare from
a recognized university
or Institute.

Note 1: Qualifications
are relaxable at the
discretion of the
Competent Authority in
the case of candidates
otherwise well qualified.
Note 2: The
qualification(s) regarding
experience is relaxable at
the discretion of the
Competent Authority in
the case of candidates
belonging to Scheduled
Castes or  Scheduled
Tribes if at any stage of
selection, the Competent
Authority is of the
opinion that sufficient
number of candidates
from these communities
possessing the requisite
experience are not likely
to be available to fill up
the vacancy reserved for
them.

Note 3: The aforesaid
educational qualification
& experience is
indicative ~ and  may
undergo change as per
functional  requirement
which shall be mentioned
in the advertisement on
each occasion.

10

11

12

13

1 Year

which
(including
contract) / absorption.

by

(i) 75% Direct Recruitment
(ii) 25% Promotion failing
deputation
term

short

For Promotion:

Manager in Level 11 (Rs. 67,700-2,08,700)
with five years’ service in the grade
rendered after appointment thereto on a
regular basis.

Note 1: Where juniors who have completed
their qualifying/eligibility service are being
considered for promotion, their seniors
would also be considered provided they are
not short of the requisite qualifying/
eligibility service by more than half of such
qualifying/eligibility service, or two years,
whichever is less, and have successfully

Selection Committee | NA

for shall consists of:
(i) Chief Executive
Officer, FSSAI-

Chairman.
(ii) Executive
Director, FSSAI-
Member

(iii)Advisor, FSSAI-
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completed their probation period for | Member.
promotion to the next higher grade along
with their juniors who have already | (iv) One outside
completed  such  qualifying/eligibility expert of appropriate
service level to be nominated
For Deputation (ISTC)/ Absorption: .
Officers of the Central Government/State by Chairperson -
Governments/ Union Territories/ | Member
Universities/Recognized Research
Institutions/Public Sector
Undertakings/Semi—Government,
Statutory or Autonomous Organisations:-
(a)(i) Holding analogous post on regular
basis in the parent cadre/department; or
(i) With five years regular service in the
grade rendered after appointment thereto on
a regular basis in the Pay Level 11 or
equivalent in the parent cadre/department;
and
(b) Possessing the educational qualification
and experience prescribed for Direct
Recruitment under column 7.
1 2 3 4 5 6 7 8
Manager 8(New General Pay Level 11 Selection 40 Years Post Graduate | NA
Creation) Central (Rs.67,700- Degree/Diploma  (Full
Service, 2,08,700) Time courses) in
Group-A or journalism/ Mass
Consolidated communication/  Public
Non- remuneration in Relation or MBA with
Ministerial | the range of specialization in
Rs.95000- Marketing from a
Rs.270000 recognized university or
depending upon Institute
years of OR
experience Post Graduate
Degree/Diploma in
Social

Work/psychology/Labour
and Social Welfare from
a recognized university
or Institute
(c)(i)Master’s degree in
Library  Sciences  or
Library and Information
Science of a recognized
University or Institute

(ii) Five years
professional experience
in a Library under
Central/State
Govt./Autonomous or
Statutory  Organisation/
PSU/ University.

Note 1: Qualifications
are relaxable at the
discretion of the
Competent Authority in
the case of candidates
otherwise well qualified.
Note 2: The
qualification(s) regarding
experience is relaxable at
the discretion of the
Competent Authority in
the case of candidates
belonging to Scheduled




[ 9 HI-@vs 4]

AR <pT TSTAA ¢ SHTERIT

93

Castes or Scheduled
Tribes if at any stage of
selection, the Competent

Authority is of the
opinion that sufficient
number of candidates

from these communities
possessing the requisite
experience are not likely
to be available to fill up
the vacancy reserved for
them.

Note 3: The aforesaid
educational qualification
& experience is
indicative ~ and  may
undergo change as per
functional  requirement
which shall be mentioned
in the advertisement on
each occasion.

9 10 11 12 13
2 Years (i) 75% Direct Recruitment | For Promotion: Selection NA
(ii) 25% Promotion failing | Deputy Manager in Level 10 (Rs. 56,100- | Committee for
which by | 1,77,500) with five years’ service in the | shall consists of:
deputation(including short | grade rendered after appointment thereto on | (i) Chief
term contract) / absorption | a regular basis. Executive
Note 1: Where juniors who have completed Officer, FSSAI-
thelr.quahfylng/el1g1b111t.y service are be.mg Chairman.
considered for promotion, their seniors
would also be considered provided they are | .. .
not short of the requisite qualifying/ (H_) Executive
eligibility service by more than half of such | Director, FSSAI-
qualifying/eligibility service, or two years, | Member
whichever is less, and have successfully
completed their probation period for | (iii)Advisor,
promotion to the next higher grade along | FSSAI- Member.
with their juniors who have already
completed  such  qualifying/eligibility | (jy)One  outside
service
For Deputation (ISTC)/ Absorption: expert . of
Officers of the Central Government/State | “PPTOPTIate 'level
Governments/ Union | t© be nominated
Territories/Universities/Recognized by Chairperson -
Research Institutions/Public Sector | Member
Undertakings/Semi—Government,
Statutory or Autonomous Organisations:-
(a)(i) Holding analogous post on regular
basis in the parent cadre/department; or
(i) With five years regular service in the
grade rendered after appointment thereto on
a regular basis in the Pay Level 10 or
equivalent in the parent cadre/department;
and
(b) Possessing the educational qualification
and experience prescribed for Direct
Recruitment under column 7.

1 2 3 4 5 6 7 8
Deputy 17(New General Pay Level 10 Not 35 Years (a)Post Graduate NA
Manager Creation) Central (Rs.56,100- Applicable Degree/Diploma  (Full

Service, 1,77,500) Time courses) in
Group-A or journalism/ Mass
Non- Consolidated communication/  Public
Ministerial | remuneration Relation or MBA with

in the range of specialization in
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Rs.80000- Marketing from a

Rs.234000 recognized university or

depending Institute

upon years of OR

experience (b)Post Graduate
Degree/Diploma in
Social

Work/psychology/Labour
and Social Welfare from
a recognized university
or Institute

OR

(c)(i)Master’s degree in
Library  Sciences  or
Library and Information
Science of a recognized
University or Institute
(ii)three years
professional experience
in a Library under
Central/State
Govt./Autonomous or
Statutory ~ Organisation/
PSU/ University.

Note 1: Qualifications
are relaxable at the
discretion of the
Competent Authority in
the case of candidates
otherwise well qualified.
Note 2: The
qualification(s) regarding
experience is relaxable at
the discretion of the
Competent Authority in
the case of candidates
belonging to Scheduled
Castes or Scheduled
Tribes if at any stage of
selection, the Competent
Authority is of the
opinion that sufficient
number of candidates
from these communities
possessing the requisite
experience are not likely
to be available to fill up
the vacancy reserved for
them.

Note 3: The aforesaid
educational qualification
& experience is
indicative ~ and  may
undergo change as per
functional  requirement
which shall be mentioned
in the advertisement on
each occasion.

9 10 11 12 13

2 Years 100 % Direct Recruitment | NA Selection Committee for shall consists of: NA
(i) Chief Executive Officer, FSSAI- Chairman.

(ii) Executive Director, FSSAI- Member

(iii)Advisor, FSSAI- Member.

(iv)One outside expert of appropriate level to be

nominated by Chairperson - Member
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1 2 3 4 5 6 7 8
Assistant 8(New General Pay Level 07 Not 30 Years A.(i)Post Graduate NA
Manager Creation) Central (Rs.44,900- Applicable Degree/Diploma  (Full

Service, 1,42,400) Time courses) in
Group-B journalism/ Mass
Non- Consolidated communication/  Public
Ministerial

remuneration in
the range of
Rs.60000-
Rs.186000
depending upon
years of
experience

Relation or MBA with
specialization in
Marketing from a
recognized university or
Institute

OR

(ii)Post Graduate
Degree/Diploma in
Social
Work/psychology/Labour
and Social Welfare from
a recognized university
or Institute

OR

B.(i)Bachelor’s degree in
Library  Sciences  or
Library and Information
Science of a recognized
University or Institute
(ii)Two years
professional experience
in a Library under
Central/State
Govt./Autonomous or
Statutory ~ Organisation/

PSU/ University.

Note 1: Qualifications
are relaxable at the
discretion of the

Competent Authority in
the case of candidates
otherwise well qualified.
Note 2: The
qualification(s) regarding
experience is relaxable at
the discretion of the
Competent Authority in
the case of candidates
belonging to Scheduled
Castes or Scheduled
Tribes if at any stage of
selection, the Competent
Authority is of the
opinion that sufficient
number of candidates
from these communities
possessing the requisite
experience are not likely
to be available to fill up
the vacancy reserved for
them.

Note 3: The aforesaid
educational qualification
& experience is
indicative ~ and  may
undergo change as per
functional  requirement
which shall be mentioned
in the advertisement on
each occasion.
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9

10

11

12

13

2 Years

100% direct recruitment

NA

Selection Committee shall consists of:

(i) Executive Director, FSSAI — Chairman

(ii) Director, FSSAI- Member

(iii) One outside expert of appropriate level to be

nominated by Chief Executive Officer- Member

NA

ISTC — Including Short Term Contract

PAWAN AGARWAL, Chief Executive Officer
[ADVT.-111/4/Exty./425/17]
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